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The House reassembled after lunch at
five minutes Past two of the Clock.
The Vice-Chairman (DR, RAFIQ ZA.

KARIA): in the chair.

Third Supplementary Demands for
Grants (General) 1982.83

THE MINISTER OF STATE IN THE
MINISTRY OF FINANCE (SHRI PAT-
TABHI RAMA RAO): Sir, I beg to lay
on the Table a statement (in English and
Hindi) phowing in the Third Supplemen-
tary Demands for Grants (General) for
the year 1982-83 (March, 1983),

———

THE BUDGET (RAILWAYS) 1983-84—
GENERAL DISCUSSIONS (Contd) .
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39 A GrEaE A famdy @A qe
atg 3w ¥ fa¥r o fawme W
afr oy et i wea e @y

(Orissa): Mr.
stand to support the Railway Budget pre-
sented by the hon. Railway Minister, If
we see the record of the Railways’ perfor-
mance, actually, there was
period before 1980. The freight-originat-
ed traffic never reached the 200 million
fonnes
1980-81. Gradually, by 1982-83 we are
seeing that it has gone up to 227 million
tonnes which has shown  symptom of
life and survival.
of myself but of the nation belong to the
Ministry and to the workers and officers
of the railways

success. Actually, in his statement the
Minister has said that this has been made
possible by the managerial and opera-

tional efficiency. So, it is good that some
innovationg have been tried at the highest
level and we are on the track of progress.

of the Fifth Five Year Plan, we should
have reached 300 million tonnes by the
end of the Fifth Five Year
naturally j; gives us a caution to consider
whether the way the country wants the
railways
success,
presents o balance sheet, but it gives us
a fair view of the state of affairs of the

g faegs faadlm ¥ ok wdad ‘
9T AT F AT § AT AT AA
WMTE # HIY agiadr @y §, 9ud -
Fredfa #1 F9  fwam, qrrendfa
T3f AN, F3M W FEA: HAd
FIM
qr, ar #iw 7 w30 o7 fF g
Mt Agl, fwa ag ag oft &t @t
M AT Y AF F JTE W @ WY
g AT AW F qAC F g 7 FAS
CES SN

{
|
foox ad Y 99 awe Amav |

wfwg § =wEa § & we-w,

AT FET gY THATR

SHRI SANTOSH KUMAR SAHU
Vice-Chairman, Sir, 1

a very bad

which  was contemplated  in

So, congratulations not

who have made it a

Sir, if we have a look at the projections
Plan. So,

to develop, can lead us to
The Railway Budget not only
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organisation as a whole. Here if we go
through the speeches of the hon, Minister,

we will see how he has hinted at the
basic truths which would come before

the public and the Parliament, with
regard to the real state of affairs
of the railways as a whole. The

Railway Tariff Committee has recommend-
ed that we require renewa] of nearly
15000 km. track which requires Rs. 2700
crores and the Minister has now said that
we require about Rs. 4500 crores and
from 15,000 km. track renewal he has
gone to 18000 kms. He has also said
that it is a backlog which has been adding
every year. Heie, Sir, as a humble citizen
of the country I would like to make one
submission. Railways is one of the
greatest undertakings of the Government
of India. It has a long tradition and
there is the Railway Board as an apex of
the organisation. We have to ponder
over the question a5 to why this backiog
has been accumulated. Now we jay that we
require Rs. 4500 crores. It will be very
difficult to find this money because the
planning has different priorities for the
country. T think the time has therefore,
come for us to evolve some new financial
systems by which we are able to make
sufficient provision in the Railway Budget
for renewal of the damaged railway
tracks every year. If we do not do that,
if we neglect that then within a course
of one year you will see that the figure
will go up. Already it has gone up by
nearly Rs. 1800 crores and there may be
time when we will be in a still bigzer
difficulty. So, my Submission through
you to the House is that it is necassary
that every year the railways must have
some :utomatic svstem c¢f allocation 3f
funds for renewal of continuing damaged
tracks. Now Sur, tnere is a happeniig of
three things. Firsly, new railway ‘ines
are demanded. Then there is overloading
of rha track an’ :wn more and more
running on ile tizck naturally causes
more and more damage. This requires
repairing of the track and thus more
and more expenditure is needed, We
cannot go on loading the donkey without
taking proper care of the donkey. So,
it is high time that we evolved some
principle. There is the Railway Reforms
Committee report. The National Trans-
port policy has also come in. In the
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Parliament also we have various checks
and balances. The Railway Convention
Committee is there. So, it is no use say-
ing that we are giving so much dividend
in the General Revenue. We cannot go

on doing like that, The second
3 eM, point I would like to submit is

regarding increase in the [reight
and fares, It will be an exercise in futility
if we discussed it today. We may not agree
with all the points that he has done.
But the Lok Sabha has alrcady
passed if and he has given some
concessior,  The basic question is
how we <can dwell on fundamental
points. The new Minister i; taking some
steps as he has said in his budget speech
about the new signalling system and the
modern methods to check the tracks.
That is, they want to have a scientific
approach to the whole problem. But the
moot question would be that in the
depreciation  fund, we have to create
cerlain funds so that we can take certain
measures at least to see that the railways
ruas on proper lines.

The other question that T would like
to touch upon is the question of develop-
ment project. This year the budget has
increased the outlay but it is not suffi-
cient. In the past the question of soclal
burden has been raised very severly that
how in the last 20 years the railways had
to take bit of social burdens. This year,
it has been pointed out, that the social
burden will be to the tune of Rs, 530
crores. If we analyse the history of this,
we will see that it is due more to the
British legacy which we have followed
that this Social burden  has increased.
The raiway lines are connected from
one metropolitan city to the other metro-
politan city. Actually many of the
deserving places  which have mineral
resourses and are in the backward areas
have not been connected. If we analyse
this, the moot point would be that
naturally the mailways cannot function
independently. They have to go through
the Planning Commission. What T want
to humbly point out here again is that
probably tha highest authorities in the
railways have not been able fo formulate
any policy for their own healthy develop-
ment, This is what is lacking today in

-
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the whole dialogue at the national level.
We have been discussing here different |
points as to the functions of the Railway
Board and other things. The Railway
Board should not act only as a duplicale
ing agency of the zonal railways.
Decentralisation has been agreed 1o and
many of the powers have gone to the
zonal railways, But the railways should
modernise efficiency and evolve an 1n-
built system by which the railways can
run in future in a safe way. These are
fundamental question;. They must pio-
ject the reports of the different Com-
mittees to the Planning Commission $0
that resources can be created and the rail-
ways can run properly.

Coming to other points, the Minister
hag very rightly said that he i more con-
cerned  about  safety, punctuality and
security of the passengers. Sir, if we
analyse the report supplied by the Railway
Ministry  about the review of accidents
on the Indian Railways, we find that the
failures of engines progreisively increased
from about 9000 in 1975 to 9067 in
1979 and to 10,115 in 1981-82. In this
budget much stress has been laid on rail-
way tracks, but a little increase of outlay
is there. Unfortunately, we have gone
down so far as maitenance of rolling stock
is concerned. The provision for that has
not gone higher up. So if this report is
to be accepted then how can you have
security and  safety? Ag the time is
short, T would like to tell in a nutshell
that these are the fundamental questions.

Then 1 would like to tell you about
my own State Orissa which js almost a
backward State. My humble submission
to you is that it is an accepted policy of
of the Government to connect the
nation’s capital with the State
capitals with super-fast trains.
There is one train which was introduced
in 1980 called Neelachal Express. This
train has become from super-fast to fast
train. This is an example of erratic be-
haviour of the authorities. Suddenly one
day 3 monthg back though it was to
s.aart at 7 o'clock in the morning, it
stated at 6 O’clock. The passengers came
but they did not know this. This was
done without prior notice. Then my State
has been demanding a Divisional Office
or at least a zonal office. The one at

LA _
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Calcutta cannot be removed because therc
will be commotion. But a Divisional
Office at Rourkela is the minimum de-
mand. There is a steel plant there which
Teduires to move large cargoes, It is lo-
caled between Kharagpur and Bilaspur
but nobody here is doing anything about
it though we have been demanding for it
since long.

Then I have said about Talcher-Sam-
balpur which will create 3 healthy atmos-
phere by bringing together eastern and
western parts of Orissa and Madhya Pra-
desh can also be conmected with the
hinterland of Paradip which would lead
to national integration and also develop
the Sambalpur zone by connecting it with
Paradip and also certain parts of Madhya
Pradesh which are very backward.

I again congratulate the Railway Min-
ister for making a survey from Khurda
Road to Bolangir-Phulbani. That is a
very backward area. the survey of which
will create a mnew bope. But the way we
are going about- changing things T am
afraid about it but, at least, if a sin-
cere effort is made, it will be a very
good line,

Lastly, I would speak about my Jwn
area. Since the late Lal Bahadur Shastri-
jt was Railway Minister, the conversion
of narrow gauge from Rupsa to Bamgri-
pisi in S, E. Railway has remained the
blackest spot in the history of the rail-
ways and that has never been taken up.
If from the very beginning the railways
had made a plan and underiyken the
work, it could have been done by now
because this constitutes only six per cent
of the railway line but, unfortunately. no
effective steps have been taken for ils
conversion. Now the Economic Survey
of the aforementioned line has coms and
it is meant for ten years. Though Lal
Bahadurji had promised it several timss,
up till now it has not been done. I
would urge upon the Minister to look
into it. The State Government is ready
to co-operate, they will contribute for
the earth work and pay for it. If from
Rupsa to Bangripisi it is connected, then
from Tata to Kharagpur-Howrah it can
be comnected in a different way and it
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will serve most of the backward and Adi-
vas] areas.

Thzre is only one point I have to sub-
mit in general about the budget, About
traction, Dr. Adiseshiah was very nicely
rointing out that we should think of the
future. It iz accepted that diesel cngine
is more economic and more efficient
than steam engine and electric engine is
still more efficient. So, let us go in for
electrification without going through some
via media so that the railways can be
more efficient. But this year if we see
the budget, there is little provision for
that and up till now we have only nine
per cent of the track electrified. So I
would urge upon the Railway Minister to
see that at least the Kharagpur-Waltair
portion is electrified and see that there
is more provision so that other portions
are also electrified.

Lastly, Sir, one word about passenger
amenities. I am t(rying to be very brief,
You mentioned about the security point.
Pilferage is going on increasingly and
passengers feel very unsafe. Therefore, 1
would suggest that there must be a new
system in the trains like the security crew
system by which the security crew would
move in plain clothes along with the
passengers and see that hooligans and
robbers do not unnecessarily harass the
passengers. This system was there in every
train during the British period. They were
maintaining all such things. These are
some new ideas which we have to folfow.

I would conclude by saying only one
thing, lastly. Only the day before yester-
day I went to the Howrah-Madras Mail
to leave my son, at the Bhubaneswar
station. He was to travel by second class
thres tier. He was in the Mangalore
Coach-——coach No., 2. When at about
9 o'clock T had left him there, there was
a  Lecturer in the same coach. He asked
me one question: “You are a Member
of Parliament. You have increased tne
fare and we are paying it: we are not
going frze. But. in the > ngest coach, from
Howrah to Managalore which will take
more than 40 hours, what amenities are
there in the second class three-ticr coach?
We do not get even water. Even a
small cushion in the second class three-
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tier coach where we have to sit from
40 to 45 hours would have given much
more comfort.” So, what I say is, though
it s going to cost you a little in the
beginning, ultimately it will create a feel-
ing among the passengers that you are
caring for them by giving these little ame-
nities for second class passengers. I think
the railwavs need a long-term cormpre-
hensive policy to cater to the needs of the
people, for the greater development of the
country, specially in the backward rc-
gions. Without that, no nationa] intergra-
tion, no industrial development is possible,
nor can the economic situation change.

Thank you, Sir. 4

THE VICE-CHAIRMAN (DR, RAFIQ
ZAKARIA): Now Mr. Jaffar Sharief has
to intervene. But I would like to make
one small suggestion. I think it would be
better if the Railway Minister or the
Finance Minister were to reply first in
this House, because after all the Lok
Sabha is the final authority and once the
concessions are announced there, there is
very little reaction that comes out. So
this is a mere suggestion with which, I
am sure, the House will agree.

SOME HON. MEMBERS: Fully,

THE VICE-CHAIRMAN (DR. RAFIQ
ZAKARIA): It is for all concerned, be-
cause then the reaction here ig that what-
ever has been done has been done. We
cannot say that we have the last word.
In money matters the Lok Sabha has the
last word. Therefore, in reorganizing the
programme—I am making the suggestion
to all concerned — if this aspect is kept
under consideration, I think the interests
of this House will be served better. Thank
you,

SHRI LAL K. ADVAN] (Madhya Pra-
desh): Sir, it iy a very valuable qug-
gestion, T think the Government should
consider it, The decision as to the shape
of a budget, whether the Railway Bud-
get or the General Budget, is that of the
Lok Sabha. But let the discussion here be
at least worthwhile,

THE MINISTER OF RAILWAYS
SSHRI A. B. A, GHANI KHAN CZHAU-
DHURT): What is the basic issue?
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THE VICE-CHAIRMAN (DR. RAFIQ
ZAKARIA): No basic issue. What I am
trying to say is that your concessions
etc. have to be announced in the Lok
Sabha; they cannot be announced here. If
you were o reply first and then give
some jndication as far as some of the sug-
gestions are concerned, that would be bet-
ter because once you have announced in
the Lok Sabha you cannot do anything
Therefore, it is a question of reorga-
nising. . ..

SHRI V. GOPALSAMY (Tamil Nadu):
At least he should spare some concessions
for the Rajya Sabha.

THE VICE-CHAIRMAN (DR. RAFIQ
ZAKARIA): Please, let the Minister
speak first,

SHRI A. B. A. GHANI KHAN CHAU.
DHURI): Mr. Vice-Chairman, we have
already concluded our discussion in the
Lok Sabha.

THE VICE-CHAIRMAN (DR. RAFIQ
ZAKARIA): Therefore, it is not to you,
it is to the Members, as to the way the
programme has to be arranged. The blame
does not lie with you at all. 1 only said
if the programme could be so arranged
that the reply could first be - given here
and then in the Lok Sabha, because you
go by the programme that has been fixed.
No blame attached to you.

SHRI LAL K. ADVANI: It is a ques-
tion of re-scheduling the programme Jor
the two Housing. If the Railway Minister
ends the discussion in this House and then
speaks in the other House he would have
taken care of the views expressed here,
though the forma! announcement may be
made in the other House because that is
the final authority in these matters.

PROF. SOURENDRA BHATTACHAR.
JEE (West Bengal): On a point of clari-
fication on what you say. So far ag the
money matters are concerned, the Lok
Sabha has the final authority. But the reply
that is made by the Minister on the Bud-
get discussion, and several other discus-
sions, is actually not on money matters.
T would like to know whether the Minis-
ter would be in a position, after he has
considered some valuable pointg which
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were nol made in the Lok Sabha but
made here in this House, to make certain
announcements. I think it cannot be ruled
out.

THE VICE-CHAIRMAN (DR. RAFIQ
ZAKARIA): It canot be ruled out, but
as a rule I do not think he can go be-
vond what he has said in the Lok Sabha.
That position we will have to accept.

PROF. SOURENDRA BHATTACHAR-
JEE: The Rajya Sabha must have its own
quota, | T - -

THE VICE-CHAIRMAN (DR RAFIQ
ZAKARIA): 1 said, he cannot go beyond
it even if he wants to.

SHRIT A. B. A. GHANI KHAN CHAU-
DHURIT: Whatever I have said in the Lok
Sabha is conclusive.

THE VICE-CHAIRMAN (DR. RAFIQ
ZAKARIA): Therefore, T sajd, if you had
replied lo this thing here first and then
explained to the Lok Sabha also that thege
are some of the suggestions that have
come from the othar House. ...

PROF, SOURENDRA BHATTACHAR-
JEE: It would be in the nature of advice,
whatever is said in this House.

THE MINISTER OF STATE IN THE
MINISTRY OF RAILWAYS (SHRI1 C.
K. JAFFAR SHARIEF): Mr. Vice-
Chairman, Sir, you have said something
which we all are aware of and which is
in practice. Nevertheless, I can assure the
House that this House is equally impor-
tant 10 W, as much as the other House.
The valuable suggestions, guidance we
have received from the hon. Members are,
in no way, less important and we have
given utmost consideration to every aspect
of the observations made by the hon.
Members of this House. Sir, I come from
Tok Sabha, But T must say in all fair-
ness, we have qualitatively quite a good
number of people here although we have
there also. So, in no way can oneg ull-
dermine. . ..

THE VICE-CHAIRMAN (DR. RAFIQ
ZAKARTAY: You are very careful, Mr.
Minister.
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SHRI C. K. JAFFAR SHARIEF:....
the views expressed in this House.

Sir, let me make beginning. About

thz present Rajlway Budget which is being
discussed in both the Houscs, any persoa
who has got the vision of the future,
who ig interested in the development of

- the country, who is interested in, who Is

concerned about, the common man, would
certainly welcome the Budget. And if any-
body wants to criticise it he just wants
to deceive himself and deceive the people,
I must say it very emphatically, because
there is no denial of facts. You cun deny
anything but you cannot deny the facts.
It is not our pleasure to resort to this
increase. But hard facts are before us.
We cannot deceive the people of thig :o-
matry. We cannot deceive ourselves, thereby
deny the reality of the facts. As you know,
the entire Sixth Plan of the railways, we
have called as Rehabilitation Plan, und
the investment is more for remewals nd
replacements etc.

Sir, 1T am glad that some Members
were talking about the backward areas.
Naturally each one is interested in one’s
constituency, in one’s region. I must say
with all confidence that every region has
been properly taken care of in terms of
investment.

THE VICE-CHAIRMAN (DR. RAFIQ

ZAKARITA): Except Marathwada. . ,
SHRI C. K. JAFFAR SHARIEF: In-

cluding Marathwada. 1 think it is even

much more. ’
AN HON. MEMBER: Except Rajas-

than, Sir.

SHRI C. K. JAFFAR SHARIEF: No
State is being neglected, not a single State
is being neglected, in all fairness. Par-
ticularly you know the railway actjvities
— new lines, gauge conversiong, doub-
lings, railway electrification, signal-fele-
communication, workshops and sheds;
these are the spheres of activities where
mostly our investment goes. By amd 'arge
every State has got its due share 1o
terms of investment.



955  Bndger (Railways) 1983-84 { RAJYA SABHA |}

THE VICE-CHAIRMAN (DR. RAFIQ

ZAKARIA): Mr. Minister, you know
what I meant.
SHRI C. K. JAFFAR SHARIEF: I

know that, what you meant, I may assure
you that it is not being neglected. Here
although 1 do not want to elaborate on
this aspect, but 1 want. ...

THE VICE-CHAIRMAN (DR, RAFIQ
ZAKARIA): 1 want some assurance from
you since the Railway Minister is sitting
mext to you.

SHRI C. K. JAFFAR SHARIEF: In-
cluding you, I am assuring the entire
Houge, There are Members coming
from various regions, various States. Let
me assure all of them that no State, no
region, is being neglected and that every
State is being taken care of. (Interrup-
Iions)

SHRI P. N. SUKUL: (Uttar Pradesh):
Mr. Minister, there is the conversion of
the Bhatni-Varanasi section sanctioned in
1977 but not yet completed.

THE VICE-CHAIRMAN (DR. RAFIQ
ZAKARIA): By so many protests we
are only proving that is Minister is right,
that every member got something or the
other to say.

SHRI C. K. JAFFAR SHARIEF: Many
of the hon, Members have already spo-
ken and some more likely to speak fur-
ther, and my senior colleague is going to
teply finally, and he will cover all those
aspects. But I must point out another
aspect which Maulana Haghmj was refer-
ring to about the Scheduled Castes and
the minorities and the other weaker sec-
tions. He was telling that there have
been Presidents and that there have been
Minjsters but that the interests of these
section, was not protected. Sir, T must
tell that if we are unable to protect the
interesta of the weaker sections, we ure
not fit to sit here. And we are not here
for naniesake. We are here to take .:are
of the interests of the poor and particu-
larly of the weaker sections, may be the
Scheduled Castes, may be the minorities.
may be the backward clasges including
the backward regioms. Sir, we all conie
from the same gtock, the same back-
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ground. And it is not proper for any-
body to say that we are here omly to
speak but not to practise. Sir, I do cop-
fess that there has been something which
has gone against the interests of the
Scheduled Caste. The difficulty was im
not getting proper people in a particular
region, But we have not allowed the ad-
ministration to get through with thise
simple excuse. We have told them: if some-
body is not available in a partcular re-
gion you go to the other region; you zet
even from the tribes. So sometimes it
might have happened, but our utmost
concern is to see that thejr interest is
fully protected. Similarly with regard to
the minorities also, it is not the preroga-
tive of Mr. Hashmi to say that he cam
speak for them. We are in no way less
important than him, We are equally con-
cerned and we are equally competent to
say that we give due representation to
them.

W JueFy wEE aEa (fagie) -
FFqT FY wag 7 gEA| F7 SEFX
fegd Yt =1 agiw fam &, AT TE
ST F3F @7 § ?

st ®@o o WIGT WAE : wEH!

HT T% % i With regard to the
minorities, he was also speaking about
the Urdu language.

St FTEAl NWE AET ;. THOT
FY srg qe gl 1 oree fFaw
v & agra  frar ¥ ?

5t "o &

eIl ST g7
Sir, about the Urdu language he was
mentioning. We have already issued in-
structions that according tothe constitu-
tional provisions, according to the popu-
lation of Urdu-speaking people, ~ they
should put name-boards at railway stations
wherever Urdusspeaking people are niore.
Similarly, a Urdu time-table has alsp beem
published by the Northern Railway awvd
the North Eastern Railway, and the South
Central Railway is also going to publishk

MET AME
fed ]
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it. So it ig not that we are neglecting
any scction of the people. Even in the
matter of recruitment, whether it is the
Scheduled Castes or backward classes or
minorities, T must say one thing to all
Ahose Memberg who are very much con-
cerned about them and who speak for
them. After all, it is the interest of the
country. Tt is true that the interests of
the socially exploited people should be
protected. But when we speak for them,
we also owe a responsibility. Why
don't Members who speak here take care
of them? The Government is doing its
best. And they can also contiibute to see
that quality comes. (Interruptions)

°©

ol wEEt THE YT T A
qrfery 1

THE VICE-CHAIRMAN (DR. RAFIQ
ZAKARIA): Order, please.

SHARIEF:
It iy a com-

SHRI C. K, JAFFAR
People should get trained.
petitive age.  (Interruptions)

SHRI1 GULAM MOHI-UD-DIN
SHAWL (Jammu and Kashmir): Every-
body understands Englih, (Interrup‘ions)

THE VICE-CHAIRMAN: (DR. RAFIQ
ZAKARIJA): Please don’t distract atten-
tion like this.

SHRTY
SHAWL.:

GULAM MOHI-UD-DIN
In English he can speak. When-
ever we speak  they say “Speak in Hindi,
speak in Urdu”. What is this? (Interrup-
tions) -

WY SNTFEY AT YES . HOHT
LRAIE § AT WOA w9 ¥ FH QATHY
FT oatel Bis WE

IrEAETE (Te TEYE ABRAOGT) ¢
AW YT Fwe F wlewT gy
A F oAl A€ A< faar 2

A WNEEAT WA AR 1 I W
W @9 miaa ST FEn
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SHRI C. K. JAFFAR SHARIEF: S§ir,
1 would like to say one thing, (Interrnv
tions)

THE VICE-CHAIRMAN (DR. RAFIQ
ZAKARIA): Please allow the Minister (10
continue. We want to hear him.

SHRI C. K. JAFFAR SHARIEF: At
least here in both Houses of Parliament,
let us be above this. It is not that we
cannot speak in Hindi or we cannot speak
in English,

SHRI V. GOPALSAMY: We caonot

compel you to speak in Hindi.

SHRI R. MOHANARANGAM( Tamil
Nadu): T compel him to speak in Engligh
because if he speaks in Hindi, I cannot

understand, I came here to understand
him.  (Interruptions) Don't interfere.
Your mother tongue ig Hindi. I am not

asking you. T am asking this gentleman.

SHRI C. K. JAFFAR SHARIEF: 1
have started speaking in English; I will
continue to speak in English. Please bear
with me- & qrey =1gem | fory & avw
FHAT £ | qg gAY Uo7 WISt § 1 4R
g SOl & @y & faeet o aw
FT E | WA WG T AFT T qIA
h-q'rq- FET HFl G g | FA YT
M # owwar F fq@ gw owa w9

&MY 9T &% W gl Y A we
I am greateful to the honourable Mem-
bers on both sides for their participation
in the general discussion on the Railway
Budget and for giving their valuable and
concrete suggestions. It will be difficult
for me within the limited time avajlable
to cover in detail all the pointg made in
the course of thc debate, 1 shall, how
ever, attempt to cover during this inter-
vention some of the more important poiats
raied. At the samz time I may assure
the honourable Members that each ard
svery point raised and suggestiong made
have been duly taken note of and will be
fully looked into, . . -~ .. .

T S
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To start with, I may bring to the notice
of the honourable House details of the
concessions in the increase in fares and
freight rates announced by my senior col-
league in the other House. There will be
25 per cent reduction in the increase pro-
posed in the monthly season tickels for
second class only subject to the rounding
off rules. Thus up to 5 kms instead of
the proposed season ticket fare of Rs.
15 the reduced fare will be Rs. 13; for 25
kms. the reduced fare will be Rs. 25.50
instead of the proposed fare of Rs. 28
and so on. Tt is not proposed to make
any change in the monthly season ticket
fares of first class although the concession
given in second class will for the time
being vitiate the formula that first class
scason ticket fare will be four times that
of second class fare. It has also been deci-
ded to drop the proposal to restrict the
distance limit for jssue of season tickets
to 80 kms and that too over suburban
sections and for traffic to and fro metro-
politan cities the existing practice  will
continue, In addition to the relief given in
respect of monthly sea.on tickets it has
been decided to give some relief 10 second
class passengers. The base fare for second
class ordimary tickets for distance up to
150 kms only will be reduced from 6
paise per km to 5.75 paise per km; in
Mail and Express trains also up to the
same distance of 150 kms corresponding
reduction will be available subject  to
existing fares being retained in both the
classes wherever there is a drop. The redu-
ced fare for second ordinary for a dis-
tance of 100 kms will be Rs. 6.20 instead
of Rs. 6.50; at 150 kms the fare will be
reduced from Rs. 9.50 to Rs. 9.10. The
fares for distance beyond 150 kms will
be retained as in the Memorandum explain-
ing proposals for adjustments in freight
rates and fares forming part of the Bud-
get documents. It was the special consider-
ation for the common people that prompt-
ed us to give this concession for the time
being although it vitiates the rationale of
ths fare structure proposed by us to some
extent.

While retaining the revised freight struc-
ture it i¢ proposed to reduce the freight
rates in respect of some essential com-
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modities of common use by reducing their
classification. For foodgrains—division B—
wheat, rice, etc., the wagon load rate per
tonne for average leads will thus be re-
duced by Rs. 9.60; an identical reduction -
will take place in respect of foodgrains—
division B-—paddy, pulses, etc. Salt for
human consumption will gain in redue-
tion of Rs. 10.20 and edible oil ( oil divi-
sion D) Rs. 10.80. Other commodities in
respect of which similar  reductions im
Ireight rates will be made are: cotton raw,
cotlon manufactured, handloom products,
agricultural implements, tea, coffce, safety
maiches, medicines, soap, milk, condensed
milk, milk powder, books, exercise books,
ink, toilet requisites and footwsar, The
reductions range between 3 to 6 per cent.
The concessions now given wifl amount to
Rs. 27.50 crores under pasesnger traffic
and Rs. 30 crores under goods traffic,
making a total of Rs, 57.50 crores. Conse-
quently, repayment to General Revenue
will be reduced from Rs. 170.73 crores to
Rs. 113.23 crores if we do not make it’
up by other means. We shail endeavour
t: meke up this roduction by further stric-
ter conirol over expenditure and carriage
of larger volume of traffic.

Sarvashri Ram  Chandra  Bharadwaj,
Gulam Rasool Matlo, Sukomal Sen, Hare-
krushna Mallick, and others made valuable
suggestions in regard to taking up of new
lines and other schemes. As already stated
by the Minister in his budget speech, cons-
traint of funds is coming in the way not
only of taking up several new project but
also speedily implementing those already
in hand. Tt will be difficult for me to cover
each of the proposals made. In the case
of some of the projects referred to by the
hon’ble Members, namely, construction of
a railway bridge over Ganges near Patna,
new railway line from Muzaffarpur to Sita-
marhi, etc. surveys are already in pro-
gress. In the budget for 1983-84, provi-
sion has been made for survey for a new
B.G. line connecting Khurda Road-Phul-
bani-Bolangir. Final decision om these
various projects can be taken oaly after
receipt and examination of the survey
reports, clearance by the Planning Com-
mission and with reference to ayvallability
of funds. Some of the other proposals re-
ferred to by the hon’ble Members have
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already becn considered earlier and have
not been taken up either due to ihe
projects not being viable and[ox due to non-
availability of funds.

Several Members have complained of
inadequate  allocations being made to
many of the on-going projects and sche-
mes. The guidelines adopted in  making
aliocations to the various on-going sche-
mes, in the context of limited availability
of resources, has been outlined in the
budget speech. I have taken note of
the sentiments of the House in this re-
gard and shall do my best fo persuade
the Planning Commission and the Finance
Ministry to agree to additional allocation
of plan funds to the Railways in the
course of the year so that the allocations
already made to the various pro_pects can
be supplemented.

A demand has been made by Shri
U. R. Krishnan for the electrification of
the Madras-Coimbatore  section in view
of Coimbatore being an important indus-
trial town. Parts of this section have al-
ready been electrified and on some others
work i3 in progress. According to present
indications, it may not be desirable or
feasible to electrify certain portions of
this route in the near future due to com-
paratively lower denstiy of traffic and the

compelling need for making investment
in other priority areas.
Several hom’ble Members, including

Shri P. N. Sukul, Shri Ram Chandra
Bharadwaj and Shrimati Saroj Khaparde,
have made demands for construction of
road over-bridges in various towns and
cities. As the Members are aware, Rail-
ways undertake the work of replacement
of existing busy level crossings by road
over-oridges jointly with the State Gov-
ernments on cost sharing basis and pro-
posals in this regard have to be sponsored
by the State Governments. If the con-
cerned State Governments make firm
proposal  for provision of these road
over-bridges, the Railways will be in a
position to take further action. A

Shrimati Saroj Khaparde referred to
the construction of a road over-bridge
in replacement of a level crossing at
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Panchpaoli, 1 am glad to say that the
site of the proposed road over-bridas
has been finalised in a joint meeting
heid on 31-12-1982 followed by a site
inspection on 4-1-1983 between the city
engineers, Municipal Corporation, Nagpur,
engineers of the Nagpur  Improvement
Trust and the officials of the South Fas-
tern Railway. The appropriate cost of
this road over-bridge is Rs. 2.5 crores
which will be shared in the ratio of 50 :
50 by the State Government and the
Railways. As soon as the Municipal Cor-
poration of Nagpur and the State Gov-
ernment of Maharashtra convey their
acceptance to their share of the cost and
lo close the level crossing after com-
pletion of the road over-bridge, the Rail-
ways will initiate action to include this
work in their works programme.  With
reference to the demand that the entire
cost of such overbridges should be bLorne
by the Railways, I would like to place
before the honourable Members the
following facts:

At present, 83 road ovcrbridges or
underbridges  are sancioned  including
those proposed in the 1983-84 works
programmes and Rs. 29 crores would be
required to be spont a5 the  Railways’
share of the cost to complete these works.
The increasing demand for road over-
bridges is taking away more than 1|3 of
the total funds available under the Plan
head “Bridges”, thus leaving very little
funds for the much-needed rchabilitation
of old railway projects. It will be appre-
ciated that the Railways, with their me-
agre resources, cannot finance the entire
cost of providing road overbridges or
underbridges the need for which arises
primarily on account of the growth of
cities and road traffic.

T am glad that there is unanimity of
views on the question of need for rais-
ing additional resources for replace-
ments and renewals. Some honourable
Members have questioned whether' the
resources raised will be properly utilised
for this purpose or are likely to be frit-
tered away on umproductive expenditure,
losses, thefts, etc. 1 can assure the hon-
ourable Members that apart from meet-
ing the unavoidable increases in the cost
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of operation due to the escalation in prices
and also the Railways' increasing
liabiltiy to the Pension Fund, the entire
funds available will be used for replace-
ments, renewals and other developmental
expenditure. As the Members would have
observed, we have stepped up substan-
tially the appropriations from the Dep-
reciation Reserve Fund in the current
year and the share of the Railways for
the Plan expenditure has increased in
this Budget. It will be our endeavour to
plug all leakages of revenue and stop-
ping of wastages and losses. Some of
the honourable Members have referred
to the proper utilisation of the railway
assefs such as the locomotives, wagons,
track capacity, etc. I entirely agree with
themn that the railway assets in any form
should be fully utilised. The Members
would be glad to know that over the
past three years, the utilisation of the
diesel and the electric locomotives, aver-
age train loads, wagon utilisation, wagon
turn-round, track utilisation, etc. have
shown considerable improvement. For
example, the engine-kilometre run per
day by diesel locomotive hauling passen-
gers trains, which was 610 in 1980-81,
has gone up to 700 on BG during 1982-
83. Similarly, in the case of steam loco-
molives for goods services, the kilometrc-
age per day has increased from 303 to
381 during this period. The utilisation
of electric locomotives for goods has
also increased. The wagon utilisation,
which is measured by net tonne kilo-
metres per wagon-day, has also stepped
up from 986 in 1980-81 to 1,263 during
1982-83 on the BG system. The wagon
turo-round has also improved from 15.2
in 1980-81 to 12.96 in 1982-83.

A question has been raised as to why
the Railways are going in for the import
of 20 electric locomotives from abroad
when they have well-established locomo-
tive establishments which are capable of
designing and producing locomotives to
meet the country’s requirements. As has
already been explained in  the Budget
speech, th: Indian Railways propose to
acquire by import a limited number, mot
exceeding 20, of high HP prototype
electric  locomotlves  incorporating the
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latest technology avaifable in the world,
This limited number is primarily intend-
ed to help the Indian Railways moder-
nise its fleet of electric locomotives. Tak-
ing advantage of the latest technology
currently available, the most suitable will
be selected after service trials, and with
the necessary collaboration arrangements,
indigenous manufacture of such loco-
motives will be undertaken in the Rail-
ways’ own production units. One-time
import of 20 locomotives will not ailect
in any way the full utilisation of the
existing production capacities in any of
the locomotive workshops. ’

Some Members have referred to the
labour relations on the Railways. On
this subject, Sir, T would like to assure
the honourable Members that fairness
would be ensured. At the same time,
discipline will be maintained strictly as
that is the very basis on which the
Railways can run without interruption.
There is always a negotiating table avail-
able to settle differences and there should
be no need for any hasty or extra-legal
action. It will be the endeavour to
foster and maintain harmonious relations
between the administration and the
workers through the media of the Rail-
way Federations. Acts of indiscipline—
be they by the workers, the supetvisors
or the officers——will be dealt with firmly
and immediately and punitive action
taken so that discipline does not become
a casualty.

Sir, Shri Surendra Mohan and Shri
Kesava Rao referred to the plight of
casual labour on ths Railways. It has
been pointed out that a large casual
labour force on the Railways remains
without appointment to regular jobs for
years to come. Decasualisation of labour
on the Railways is a continuing process.
All vacancies except in Railway work-
shops are now to be filled by screening
casual labour. The possibility of depart-
mentalising items of work of permanent
nature so that more casual labour can
be regularised is also under examination.

Shrimati Saroj Khaparde, Shri Hanu-
manthappa, Shri Narendra Singh and Shri
Kesava Rao referred to the disciminatory
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iecatment meted out to SC|ST candidates.
8ir, I do not want to repeat it, since I
bave already covered the point made by
Maulana Hashmi.

Some hon. Members referred to the
deteriorating punctuality of trains includ-
ing that of superfast passengers carrying
traing like the Rajdhanis, We are quite
concerned about the punctuality of pas-
seager carrying trains and punctuality
has to improve. The punctuality of some
of the more important trains is being
monitored personally by the Minister of
Railways and by me. Further, as already
stated, though there are certain extrane-
ous factors like alarm chain pulling and
miscreant activities, there are many as-
pects which we have to improve inter-
nally. One thing 1 must say here that
the Minister has already made a positive
commitment on the floor of the other
House that strict punctuality and secu-
rity will be the main theme and he has
taken very positive steps. Sir, this would
be possible only with the cooperation of
State Governments and of the Members
of this House as well as the public at
large.

SHRIMATI USHA MALHOTRA
{Himachal Pradesh): What about Hima-
chal Pradseh?

SHRI C. K. JAFFAR SHARIEF: Un-
tiring efforts will continue to be made
fo achieve still better results in providing
punctual train services.

Sir, suggestions have been made for
rooting out corruption in reservation and
eradication of other malpractices, It has
alsp been suggested that computerisation
should be adopted in reservation, I can
assure the hon. Members that 1 am fully
alive to the need for taking measures to
curb the various malpractices in reserva-
vation. Strict surveillance is maintained
over reservation|booking offices. Sir, we
have already taken up a project for com-
puterisation of resevations in Delhi area.
Based on experience gained, this will be
extended to other metropolitan cities. In
addition to that, strict surveillance is
maintained over reservationjbooking offi-
ces jointly by the commercial and vigi-
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lance organisations in association with
police and the CBI and other agencies.

Some hon. Members have raised the
issue of spouses and companions of the
Members of Parliament being asked to
pay the difference in charges when they
travel in AC 2-Tier Coaches. The mat-
ter has been looked into and with the
approval of the Department of Parlia-
mentary Affairs, instructions have now
been issued that spouses and companions
of the Members of Parliament, when ac-
companying the MPs, may be allowed to
travel in A. C. 2-Tier Coaches in any
train  including the Rajdhani Express
without payment of extra charges.

As Members are aware, the compen-
sation presently payable to  passengers
killed or injurcd in railway accidents is
limited to Rs. 50,000 in case of death
and Rs. 10,000 to Rs. 50,000 in case of
injury.

SHRI A. G. KULKARNI (Maharash-
tra): What about Mahalakshmi? You say
something about Mahalakshmi.

SHRI C. K. JAFFAR SHARIEF: I
am going to speak....

THE VICE-CHAIRMAN (DR. RAFIQ
ZAKARIA): Please don't interrupt. Let
him finish.

SHRI C. K. JAFFAR SHARIEF: 1 am
glad to inform the House that based on
the recommendations of the Railway Re-
forms Committee, it has been decided to
increase the amount of compensation from
the existing limit of Rs. 50,000 to Rs. 1
lakh in each case. The Indian Railway Act
will be amended accordingly.

A sugestion has been made that the
Budget has been framed under pressure
from some of the international lending
agencies and that our decision-making
process is not free. Nothing can be farther
from the truth. I emphatically deny such
a suggestion. The Railway Budget has been
framed entirely to meet our own require-
ments without any influence from  any
outside body.
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As submitted earlier, it is not possible
for me to go in detail into each of the
suggestions and demands made by the hon.
Members. However, I can assure them that
I have taken note of the important sugges-
tions made and shall have these examined
in details for taking further action. I have
also taken note of the requests for progress-
ing on going schemes and for undertaking
new ones, These shall receive due con-
sideration consistent with the availability
of funds and other constraints.

I once again thank the hon. Members. .".

SHRI A. G. KULKARNI: Sir, I want
him to say something about Mahalakshmi.

SHR] C. K. JAFFAR SHARIEF: Sir,
before concluding, I would like to satisfy
my {riend Mr. Kulkarni who has not spared
me in any of the sessions about his Maha-
jakshmi,

SHRIMATI USHA MALHOTRA: Sir,
1 am on a point of order.

SHRI C. K. JAFFAR SHARIEF: From

the ncw Time Table I have assured him
that once this Bangalore-Guntakal  is
complete we will readjust it. It has been
taken care of. From the Ist of April, it
is going to be implemented.

SHRIMATI USHA MALHOTRA: Sir,
he has not said anything about the points
raised by me.

SHRI C. K. JAFFAR SHARIEF: I
once again thank the hon. Members for
their participation in the discussions. ..

SHRIMATI USHA MALHOTRA: Sir,
before he sits down, I want him to say
something.

SHRI C. K. JAFFAR SHARIEF:.. . .and
for the support they have given to the
Railway Budget.

SHRI A. G. KULKARNI: Sir, I also
thank him for making the arrangement that
the Mahalakshmi will run in time from
Xolhapur to Bombay and vice versa.
{Interruptions)
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SHRIMATI USHA MALHOTRA: The
hon. Minister has not replied to the points °

raised by me...

THE VICE-CHAIRMAN (DR. RAFIQ
ZAKARIA): Since this was an interimi
reply, I am sure, the Railway Minister will
be a little more generous to this House.

SHRIMATI USHA MALHOTRA: 1
hope the Minister will say something.

THE VICE-CHAIRMAN (DR. RAFIQ
ZAKARIA): This is an interim reply, The
Railway Minister is yet to reply.

SHRI A. G. KULKARNI: Sir, you
yourse¥ have refered in your speech to
the agitation in Marathwada. Sir, you are
on the Panel of Vice Chairman and Mr.
Jaffer Sharief in his interim reply does
not say anything about Marathwada, 1t
looks a little bit awkward for us. You
are presiding over the House and the
Minister is replying., So, he can say some-
thing on Marathwada.

THE VICE-CHAIRMAN (DR. RAFIQ
ZAKARIA): Let me inform the Minister
that this was a ma'ter on which not only
I but several Members have spoken. And
this is a matter which has created quite
an agitation as the Minister is aware.
Ignoring it like this was not something
which, T think, can be appreciated, That
is a fact. And, thercfore, I am hoping that
when the Railway Minister speaks, at teast
he will refer to this matter.

SHRI A.G. KULKARNI: Why not just
now, Sir? He can say something now. On
that day we all walked out on this issue.
Now, the Minister is present. He can say
something.

SHRI C. K, JAFFAR SHARIEF:
is speaking tomorrow.

He

THE VICE-CHAIRMAN (DR. RAFIQ
ZAKARIA): Is the Minister going to say
something on this matter?

SHRI A. G. KULKARNI: Why don'

you say something? Don’t feel shy.
(Interruprions) .

SHRI V. GOPALSAMY: Our State is
also neglected a lot.
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SHRIMATI USHA MALHOTRA; Sir, ATEATET FF Sy A& : -
I request the hon. Minister to kindly ," T HQ? r‘ Ra"(‘t{rrr A
throw some light on certain suggestions Al AT T W & 1F AT
tha; 1 had put up on behalf of my State. FeawT & FA L EF AT

I had also spoken about them but they

}' .
have not been mentioned. And there are LI L fe aum gwwd ERS

certain things which I had brought to the | areds & fwa fwad Jqr AR {mar

. notice of the hon. Minister and I have agar 2 qifs iR ? o
received no reply. (Interruptions) S ® a:g ;;TT T8 7 @ q;ﬁ

ag & fF AW S[gwe #7 osredd

" THE MINISTER OF STATE IN THE g ¥ fad sl fawdr s

3 *MINISTRY OF AGRICULTURE (SHRI . -

J"YOGENDRA MAKWANA): He is simply T oW Az e R ogF Ao
intervening in the Debate. The final reply Eb'il' g | TAFRT F2 HIgU  HI9

" will be given by the Minister. (Interrip- FTHT TATHR 92 & | AT ey
tions) X aF a1 aﬁa 9 ) &

_ SHRI C. K. JAFFAR SHARIEF: The TEAT § IHE AT AT I FE 7
Cabinet Minister will reply. 3 9t A § Wy qI-aE \51W
SHRIMATI USHA MALHOTRA: You JGATE |
also kindly put ina few words, (Interrup- N .
tions) U
[srcwener (s Teew & W)

) THE VICE-CHAIRMAN (DR. RAFIQ ST o gq] o
ZAKARIA): The Minister wants to say et
something. Will you please allow him (o rof o P
speak. Later 1 will call you. ' ¥ ;?ﬁﬁrﬂ Egﬁ'ﬂlﬂ‘—(qw l:IE‘""T)-

u faagy § ... (=a7949F)

~ SHRI A. B. A. GHANI KHAN CHAU-

DHURI: The matier about which you are THE VICE-CHAIRMAN (SHRI SAT
very anxious and about which the other PAUL MITTAL): Excuse me, the appro-
Members from Maharashtra are also very pria‘e time for you to say something would
anxious, the only thing that I can say, be when the Minister has replied and not
Mr. Vice-Chairman, Sir, is that I am today. So...

doing my best. I do not want to say any-

thing more than that at this stage. ot e dEear . gF o

N (Interruptions) *

T T FE AT P oA AT F A
TICH AT FEAT | GF qgT A

ot fraerz @ (fagd) @ @AY a1 faded =T ¥

wen ¥ gaar fefodr A e

3 @, @ Y @ & @™ guaatsaer (o gaare faew) -
Gawmr A Tear @, fer owy | (PN TAE 4T FR o A
ff gAR Ag fEar wEm #g Har St swia & I@F ax S
fefeafaia At faar s AT TG & FET )

s gl g B awelgeanim

i\ ' St g @¥EA . WY 0
Eie wAe  foaEr et sy .

BT a1 garer g ¥ F&r qig i

g aFT ¥ €9 FW AT AW WA 99 &g @ §AY F AT a9 #
\:s\ - Do ¢ i a‘
F fad =T %j‘rr gFI el ® & ag St &Y 9@ fF s &
gk <g% @3 ﬁTa_aaT G T feecly o= o= G JILT 1 AT
fer wor & 7w Wit wEEA uEl AERA 7 W IS ¥ qamT
a7

<y ¥ zafad & w1 TR £ ) Fpdr w2 % Wg AE Sewra T
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qar wronr & ag fragw wen wmar
g fe mem wanr @ SewE g
WL A ouwor XY A A fx
i rade o ag 99 WRe ¥
il q% g€ T8 gL | IITE A
Ay i@ qAr & @ SR g earET
femt ar f& @idt gwsw =@y
¥ ag g =gar § 5 zq aw
H @ wAER ;T OFIA ST W
(sTea)

Nt FogEEt S AT ;0 F WY

OF AW BT qRA § & awmEE
¥ W W O QAT FI@AT G A
Ih arR ¥ ... . (e@Eww™)

w3
1

“
geaereae, (st gaaw fraw):

my &3 IrET 1 S AFTE |

SHRI R. MOHANARANGAM: Mr.
Vice-Chairman, Sir, I am not going to take
much time because more than 20 Members
have already spoken about this thing,
namely, the Railway Budget. Since almost
all the Members have discussed the matters
about their own States and about their
own constituencies and since it is  the
Railway Budget, it is my duty to talk
about my own State, even though it is
my duty to speak something about the
whole of this country. But I am going to
speak only about my own State because
it has been neglected for a very long time.
If any hon. Members says that some
State is completely neglected for a very
long period, that may be only for argu-
ment’s sake or that may be for the sake
of a discussion only. But if I come forward
to say that my State has been completely
neglected, it comes from the bottom of
my heart. Our Minister comes from Kar-
nataka which is mearer to my State and
which is the gateway of South India,
and he knows fully the conditions prevail-
ing in our State. Sir, about ten to fifteen
days back, Members of the Railway Con-
vention Committee visited Madras City and
th2y hyve travelled in our suburban elec-
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tric trains. It is no exaggeration if I say
that for the past four years as a Member -
of this House as well as Lok Sabha, I .
have been pointing out the worst coedi-
tion of the electric trains which run bet-
ween Madras Beach and Tambaram. The
railway line between Madras Beach and
Tambaram is such that it actually divides
Madras city into two parts, one is South
Madras and another is North Madras. For
the past 35 years, we have been having
the electric trains in Madras. We had 24
trains. Now, we have 36 trains, out of
which, 15 trains are not runaing properdy.
This means, we have only 21 trains at pre-
sent for the population of 80 takhs, I
do not know what made the General
Manager of the Southern Railway say
this. Of course, he has very good inten-
tions. But withowt knowing what exactly
he is doing, he has stated that he s
going to increase the mumber of trains
from the preient number by fifteen or
sixteen, and that each and every minute,
an electric train will go from Madras
Beach to Tambaram, which will help the
millions and millions of passengers to go
very easily without any interruption from
Tambaram to Madras Beach and from
Madras Beach to Tambaram. But he did
not pay attention to one thing. As T said,
this railway line cuts the Madras city into
two parts. Nearly fifteen to sixteen lakhs
of people have to cross from South Madras
to North Madras, to go for their colleges,
to go for their offices and to other im-
portant places. Since the railway line cuts
Madras city into two parts, exactly 50 per
cent of the population are residing on this
side and the remaining 50 per cent on the
other side of the city. 'When anybody
wants to go from this side to the other
side, the railway gates are closed, and they
are not in a position to cross the railway
line because everv two or three minutes,
electric trains are going and this prevents
the population from crossing the railway
line from this side to the other side which
is the main part and which is the heart
of the entire Madras city.

Last time when I spoke on the Railway
Budget, 1 suggested that at least from
Guindy Railway station to Tambaram, there
shovld be two bridges. To this, I have re-
ceived two replies, one from Mr, Madhu
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Dandavate and another from your prede-
ceasor Who said that this matter will be
considered definitely, that they are giving
importance for this and that they are
going to take very serious steps for cons-
truction of bridges between Guindy and
Tambaram, I do not know what exactly
the stage at which the matter stands at
present. But I would like to tell the
kon, Railway Minister that Madras city
oxpects at least two or three bridges bet-
been Guindy and Tambaram. Unless you
construct bridges, the population will not
be able to move, smoothly.

1 have already mentioned about the con-
dition of the electric trains. The Britishers
starfed with 24 trains, Now, we have 21
trains. But even out of this, half of them
ars not in good condition. In this connec-
tion, what I would like to suggest is that
the metre gauge should be converted into
broad gauge. It is no exaggeration if X
point out that after 1947, that is, after
Independence, for the past 35 years, not
oeven a single Km. of metre gauge line
has been converted into broad gauge in
Tamil Nadu. For the past 35 years, in
Tamil Nadu, not even a single Xm. of
metre gauge line has been converted. This
was my allegation in 1978, 1979, 980,
1982—in 1981,, T was not here—that Rail-
ways have not taken proper steps to con-
vert metre gauge lines into broad gauge.
Unless and until metre gauge lines are
converted into broad gauge, the popula-
tion of Madras will not be able to move
smoothly from one place to another, bet-

ween Madras Beach and Tisa-
4 P. M, mbaram. Last week our Rail-

way  Convention Committec
-visited Madras. They travelled by electric
teain. They had to travel by hanging on
the footboard, One of our Members has
pointed out that this is the his  first
experience of travelling by hanging onto
the train. That is the state of affairs of
the electric railway traffic at Madras city.
Our Railway Minister has been very kind
enough to allot Rs. 1 crore at the initial
stage for starting rapid transit system, We
have been asking for the rapid ftransit
system for the past so many years. Mem-
bers belonging to both the Houses have
been speaking rapidly on the floor of the
Houss for this rapid transit system. Very
dashingly they have spoken, but unfor-
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lunately, they have sanctioned only ome
crore of rupees for this. When I enquired
about this from the officials, they said
that this one crore of rupees was not
sufficient even to start an office for the
purpose. Sir, they are going to collect
Rs. 489 crores by increasing the railway
fare for second class and first class pas-
sengers. They could have spent Rs. 15
to 20 crores at the beginning but they are
going to spend only one crore of rupees
for this rapid transit system. I want fto
ask one straight question, is it possible to
make a beginning of this system with the
help of Rs. 1 crore only where you cam
find more than 50 lakh only residing popu-
lation, not the floating population which
is about 80 lakh now? Madras city is the
gateway of the entire South India where
we are spending only one crore of rupees
out of Rs. 489 crores just to start this
rapid transit system, to give more facilities,
additional facilities for the city popula-
tion, whose number has exceeded by mare
than 50 lakhs, I want to have a categorical
answer from our Minister whether thi3
amount of Rs. 1 crore is enough for the
entire city population to move from one
point to another.

Then there is the other point. Whea 1
skope on the Presidential Addrzss, I made
a mention about Hindustan Photo Films,
Ooty. T said, if you want to start a new
industry, you should start it at a place
where it has all the infrastructure availa-
ble, but one of the Members from the
Treasury Benches said that it was not the
question of starting a new industry, it was
only an expansion of the existing indus-
try. I told them that expansion was diffe-
rent from starting a new industry, Like-
wise, thefe is an Integral Coach Faclory
at Madras. The coaches which we are
producing or manufacturing are pot suffi-
cient to cater to the needs of the =ntire
country, Now they do not want fo expand
the existing factory, but they want ot start
a new factory at a different place. I want
to know from the Railway Minister as
to why they are not expanding the existing
factory where all the infrastructure is
already available, why they want to shift
that factory to some other place.

My third point is this. Just now our
State Minister of Railways was talking-
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about the herculean task with regard to
the overbridges. Out of 2100 bridges more
than 1000 are in a bad condition. They
have to be repaired. Now there js a bridge
at Saidapet which is a popular place in
Madras. This is an example only and
there can be so many other examples. That
bridge was not used by the public. They
said that they had to cross nearly 110 ft.
height. So, they wanted that bridge to
be removed. After removing that bridge
they have fixed it in my village Palavan-
thangal. thinking that they can climb 210
ft. height. I said that this was a wasteful
expenditure and instead of that you could
have constructed bridges at the places
where they were required. The airport area
and other places needed overhead bridges.
Up. to the period of his predecessor, Shri
Kedar Nath Padney, it was said that the
bridges would definitely be provided, bat
til now no action is taken to even
survey the areas. So, these are some of
the verv important points for my area.
They have to start this rapid tramsit sys-
tem rapidly. Tt should be completed with-
in two or three years. Sufficient funds
should be allotted for this purpose. Cons-
truction of bridges should be started so
that there is mo difficulty for the people
to go from one end to another. Thirdly,
we have to travel by G.T. Express to
come from Madras city to Delhi to aftend
our Parliament sessions, We have to {ra-
vel by this train. Tt will not be an exag-
geration to say that the conditions pre-
vailing in GT Express are realy awful.
Even in the first class we are not in a
position to travel properly because there
is dust and the supply of food and other
things is not so good. Then we have been
ashbing the authorities to change the name
of GT Express to Bharati BExpress at least
now that we are having Subramanya
Bharati’s centenary celebrations. But steps
Bave not been taken. They have changed
the names in differnet places. Actually we
d> not know the names of those trains
a¢en. Such a thing is going on. Then T re-
auest our Minister to take steps to «<pend
more money on rapid transport system. The
work has already been staried, but vou
have to allot more funds for that. In Mad-
ras city, they have to start constructing
bridges. Only by deing so, we can some:
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what prevent the trouble faced by our city
populaiion in Madras, :

With these words and hoping that the
Minister would definitely take proper steps
to tackle this problem, I conclude my
speech,

(SHRI SAT
Not

THE VICE-CHAIRMAN
PAUL MITTAL): Shri Roshan Lal,
there. Shri Dhuleshwar Meena.
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THE VICE-CHAIRMAN (SHRI SAT
PAUL MITTAL): Mr. M. M. Jacob,

SHRY M. M JACOB (Kerala): Mr
Vice-Ch+irman, 1 shall go by ....

SHR!I V. GOPALSAMY: Mr. Vice-
Chairm'n, you are calling the Members
from th® same party.

THE VICE-CHAIRMAN (SHRI SAT
_PAUL MITTAL: I can assure you, Mr.
Gopalsaay, 1 go by the time allotted by
the Coo mittee, Bear with me. The Con-
gress Party allotted 4 brs, 15 mts, out of
which 1 hr. 43 mts. were taken by that
Party, and 2 hrs. 32 mis. are still duc.
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If T delete the time that the Congrsss‘
Members have taken today, it cames to
about 2 hours. You will be given time.
Do not worry. T am giving you time after
he has spoken. But we have to proceed
according to certain procedure.

SHRI GULAM MOHI-UD-DIN
SHAWL: My submission is only one. To-
day we are closing our discussion on the
Railway Budget.

THE VICE-CHAIRMAN +(SHRI SAT
PAUL MITTAL): Do you want me to

make a dezparture from what was being
done?
SHRI GULAM MOHI-UD-DIN

SHAWL: There is no harm. There are
certain points.

THE VICE-CHAIRMAN (SHRI SAT
PAUL MITTAL): I am not denying you
the opportunity. All I said was that we
should proceed according to a certain
procedure. Kindly bear with me.

st foma == #; a fuaz

2 & 3F W AT

graatens (o A fwaw)
qET ZAT, wfpA qg e T W
F ot v W wax far wr

SHRI M, M. JACOB: Mr, Vice-Chair-
man, Sir, as a Member coming from the
Southern-most part of the country from
where the people will have 1o travel more
to come to the capital city by the train,
and when there is fare hike the most affec-
ted State is the southern-most State of
Kerala, 1 should have been disappointed
at the Budget. But on the contrary when I
looked at the contents of the Budget, [
was congratulating the Railway Minister
for presenting such a marvollous. well-
balanced and just and reasonable Budget
hefore the people of this country and be-
fore the House. We muit be proud of the
fact that during the last 30 years the
Indian Railways have shown a remarkable
progress, about 160 per cent increase in
the passenger traffic and also 207 per
cent increase in the gross tonnage,- These
two are remarkable achievements of the
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Indian Railways. Also the Railway Minis-
ter has revealed all the pitfalls and failures
that prevented futher growth of the rail-
way system. Sir, we are thankful to the
Minister for giving an honest picture be-
fore the House and before the Nation

about the pitfalls and failures that
block the Railways from progress. I
have one or two points to add in
this  connection. The whole budget

is satisfactory in the sense that safety,
security and punctuality are assured to
us in the budget, We are happy
about it. But at the same time, the deve-
lopment aspect has to be given more
emphasis and more thought to it, by the
Minister. Why? Because as a developing
country. we have to think of a developing
railway  system. Railway is  the
only one major transport system in
the country which is acceptable, which is
useful, and which is also nearer to the
common man of the country. The other
modes of transport are not accessible s
easily to the common man and they are
not as acceptable to ths common man as
the railway system is. So the development
aspect has to bs given a tremendou; lead
when compared with other aspects. That
js why 1 montioned that this should have
been highlighted a little more. More trains
are required more limes are required, and
all that.

T would like to make a little deviation
from the emphasis given here. Here the
freight traffic and the passenger traffic are
almost considered equal. But I feel that it
may be better to give more thrust for the
passenger traffic in thi:; country because
the lorry transport system is existing there
in the country. At the moment there is a
recession in the lorry transport system. I
am not ndvocating the lorry transport sys-
tem for all purposes. For carrying coal,
for carrying foodgrain;s, for carrying essen-
tial itemis, our railways are the best aad
most useful transport system, and this
agency will have to be relied upon. But as
more and more economic development
rakes place there are more and more pas-
sengers to travel, and we have to cater to
the need of these passengers. Other modes
of transport like trucks cannot do this. So
I feel that more priority should be given to
the passengers traffic than to the goods
traffic. Goods traffic is important, but 1
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feel it has to be given an orientation this
way.

The next point is about punctuality,
safety and security, about which he has
said: When T read “A Review of Accidents
on Indian Government Railways”, 1 was
shocked in a way to read on the 9th
page the following:

“About 76 per ceat of the train ac-
cidents which took place during 1981-
82 were the result of human failure,
including 67 per cent due to failure of
Railway staff. Of the total accidents, 29
per cent could be nttributed to direct
operational failure of staff, either caus-
ed by their negligence, indifferent work-
ing or error of judgement; 38 per cent
were caused by human failure in exa-
mination or maintenance of equipment
and thus leading to its failure,”

This human failure aspect is something
really paimful. It has to be corrected. I am
happy that the Ra"ilway Minister is cor-
recting it and we thaok him for providing
in the budget substantial sumy—though it
iy not sufficient—for renewal of tracks and
for bridges and for the signalling system
and other systems. Well, Sir. of the 74,000
kilometres of running track im the coun-
try, 14,000 kilometres of track have 10 be
renewed, according to the Railway Minis-
ter's own statement, But the amount in-
cluded foritis very insufficient. The diffi-
culty that is going to come will be that
if we neglect this thing now, tomorrow we
will have to face a serious accumulated

problem because “now or never”
will be the fatc of the Railways, I
am afraid. About 2,500  bridges

are distressed bridges, according to
the Railways themselves. They accept that
these bridges are distressed. They have
to be renovated, If you don’t renew the
tracks, if you don’t correct the signalling
system, if you don’t properly handle the
level-crossings, tomorrow we will have to
face more and more price escalation. In
the case of rail the cost escalation of
steel etc. in the last two years has been
140 per cent. It is 90 per cent more for
the wooden sleepers. Ang there is an in-
crease of 108 per cent in the case of fish-
plates during the last two years. So there
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is an increase of almost 140 per cent for
renewal of tracks. That means, if you
postpone it, you will have to find an enor-
mous amount for it later, So, I would
request the Railway Minister let us work
out together and see that we get more
money and try to solve this problem today
itself without postponing further.

There are a lot of other things which I
would like 1o add but T would only touch
upon a few in relation to Kerala State. As
1 went through this Explanatory Memo-
randum I found on page 28: Extension of
Ernakulam-Alleppey. Kayankulam-43 kms.
Rs. 1 lakh is provided in this Budget,
whereas Rs. 9,69 lakhs is required for its
completion, This was a felt meed of the
State and the people of the State have
been requesting the Railway Department
and the Ministers for several years mnow.
So, though the present allotment is only
Rs. 1 lakh, T hope we get more money by
the increase in fares and freight rates and
there will be some way to provide a little
more money for construction of this line;
otherwise, it is rather disappointing to the
people there, I am not complaining about
other areas where money is not provided.
Of course, we have a slight disappointment
because Guruvayur-Kuttipuram line is not
included. Guruvayur is an all-India famous
religious place and a lot of pilgrims come
to the Guruvayur temple to worship.
Naturally we all want that this Guruvayur-
Kuttipuram line should be taken up and
completed. After, all, it does not cost
much. Similarly, we thought Madurai-
Kottayam will be linked but nothing is
heard about Madurai-Kottayam. For pro-
ducts like cardamom, coffee rubber, tea,
etc. coming from the hilly tracts which
have to pass through this line, we thought
this line would be of immense help and of
immense use.

Then there is another thing. A lot of
people from South India are working in
the eastern sector of Tmdia like Assam,
Meghalaya, Nagaland and Manipur, and all
those people will have to travel to their
homes in South India—Kerala—at least
once in two years. For their travel at the
moment there is only one bogie which is
conmected at Bongaigaon near Gauhati.
From Qauhati they have to change at
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Howrah, From Howrah they have to come
to Madras. And from Madras they have to
come to Trivandrum from where again
they have to take other route for their
home towns: Thusy they have to change
trains four or five times in a journey in-
volving four or five days. They have also
to face a lot of difficulties on the way.
The direct bogie is not there. Therefore,
at least one coach must be attached from
notth-east to the extreme south. Tt will
be of a very great help to the people hail-
ing from south India and working in the
north-east. Generally people from that
part of India are prepared to go and ac-
cept work in the terrains in the north-
east. More and more people from south
India are working in Assam, Nagaland
and other places. So the Railway Depart-
ment Should make available facilities for
those people to be able to travel from
north-east to their home towns in the
south within the shortest possible time.
The eastern and the north-eastern sector
must be connected direct with the south-
eérn sector.

Another thing is about railway level
crossings. In the Budget I am happy to
find a provision of Rs. 4.3 crores for the
manning of the unmanned level crossings
etc. Look at the figures of accidents at
level crossings .when there are 24000 un-
manned level crossings in the country.
With such a great number of un-
manned level crossings naturally acci-
dents are bound to occur because of

human error, So the Railway  Minis~
ter should provide some money for
manning these level crossings. That

will help not only the human cmploy-
ment aspect but it will help in woid-
ing accidents. The reduction of 38
per cent accidents in the last one year
is a commendable achievement and |
congratulate the Government and
the Minister for
The Railway Minister will certainly
accept my feelings that human failure
shall not be a major factor in any ac-
cident in a country like ours. That
has to be avoided. Signalling system
is one of the important factors. It is
necessary to have proper il lamps
and proper telephone system must be
there. It is astonishing to look at the

this achievement.

=&
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situation. In many cases accidents
have taken place for want of a tole-
phone connection and want of com:nu-
nication from the level crossings to
the station. This decfect has to be rec-
tified. These are not small things.
But where there is a will, there is a
way. Of course, there ig no point
in blaming government officers ir
general who are handling this, There
is no point in attacking the oificers
who are handling it day and night.
They have to take it more seriously.
I would put it this way., They have
to take up the responsibility on (hem-
selves. Right {rom the Chairman,
Railway Board upto the person who
is working at the tracks will have to
accept the responsibility. It s their
responsibility hecause human life is
valuable wherever it is. I would say
thay ihe Rallway Budget presented
this year is a Jdevialion from the ear-
lier budgets and its aims are rehalali-
tation and consolidation of. And as a
rehabilitation budget, it is an excell-
ent one. It will give us a base, In
the non-aligned conference our rcespec-
teq Prime Ministey said that it is a
base camp and lel us progress forward
from the base camp. Similarly this
budget is a base camp for the Raii-
ways. After 35 years of our indepen-
dence, we have now been able to es-
tablish a base camp where we can
correcl all the deficiencies and defects
in the Railways. I would say tnat
this is oriented for development.

SHRI K. MOHANAN: (Kerala): As
far as our State is concerned, there i3
no deviation,

SHRI M. M. JACOB: There .s 5ua.-
stantial improvement that I find in 1e-
lation to the State of Kerala slso. I
think the Shoranur-Olavakot line is
being doubled and workshops are ne-
ng set up in several places in the State
of Kerala, It is uncharitable to say
that a particular State is neglected in
the country. When a particular State
suffers the whole country suffers. As
Plato said, 1f the finger is hurt you uo
not say that the finger suffers, You
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say the man suffers. It iz the man
who sufters and not the finger. Simi-
larly if a particular part of the coun-
try suffers, it is the country that suf-
fers, it is the Ministry that -suflers,
the Government suffers and the peogle
suffer, -

My State and his State is the same
and I know that people of that State
has problems like people of any other
State. Look at the problems of com-
muters in Bombay. People have prob-
lems in other parts also. North-eas-
tern part has its own problems and
{he Railway Minister has given a six
per cent rebate on transport in North-
Eastern region. We in our State do
not have that subsidy. But the coun-
try is ours and we have to run it. we
have to look after the development
progress and the country as a whole
has to sacrifice more and more in this
periog of history in order to see that
we are a foremost force in this area.

Lastly, T would like to say one word
on what is mentioned on page 18 in
the Budget Speech about import of
electric locomotives. 1 am not going
to oppose import of the locometives
because this eleciric locomotive sys-
tem is going to be brought here ate
modern and sophisticated and we are
going to utilise it. I want only to
emphasize one point.

We have technologists and techni-
cians in our production centres of rail-
ways in the country. Even the most
criticg of our country speak highly of
them. In a foreign magazine pub-
lished two years ago it was said that
India has got one advantage. They are
able to capture the market in hoth
the under-developed countries and olso
the developing countries in the Far
East and African areas because their
technology can be applied in smaller
contexts unlike e developed coun-
try’s technology which can be applied
only in larger contexts in  massive,
gigantic  projects. Indian technology
can be applied in small projecis and
they are viable projects which are
suitable to any smaller or poor coun~
try, If we give importance to  our
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production units and develop techno-
logy there, we will be able {o »ell
them to other countries on the hasis
of some bilateral arrangement @nd
get money. Thus, cven if we do not
Tuise the fares ang freights, we can
cover up our losses by selling our own
new technological produce in olher
countries. Therefore, it is essentinl
to lay emphasis on this kind ¢f pro-
duction units hecause our technnlogisis
are superior to technologists in many
o'her countries of the world. The
Railways musy take the initiative in
buildig it up.

Soon after the publicataion of the
First Five Year Plan in 1951 an expert
Trom the United States had published
a 1eport. This was when Pandit
Jawaharlal Nehru wanted our Chitta-
ranjan Locomotive factory to be rcet
up. The whole report was published
in the form of a booklet, There that
expert had said that in India thera are
no people who can run a workshop or
a fuctory. They can at best have a
repair shop fo; their  old, outmoded
locomotives. It was a shameful thing
to have been published then. It was
ithe view of the expert who was con-
nected with financing that project un-
der the Five Year Plan. I mention
this to show that this was the attitudz
then. Now, during the last 30 years,
fiom the repuair shop which was then
expecled of us. we are now able to
export coachcs 1o other countries. We
have our own locomolives. With the
help of our own techniciang and tech-
nologists we can produce these things.

So, even if pcrmission is there for the
import of 20 locomotives, at least please
reduce the number. Then try to mobilise
resources and (ry to spend the money on
our technicians ang cientists, Iet them
produce more and let us, Sir, under the
able Railway Minister, start a new chapter
in the history of railways and let us solve
the problem of the common man of India
by more trains and less fare, and more
comfort and less trouble, and all that.
Thank vou, Sir.

SHRI V, GOPALSAMY:. Mr. Vice-
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Chairman, Sir, I am greateful to you for
giving me this opportunity. 1 would like
to make some observations on the Railway
Budget for the year 1983-84 which has
been presented here for discussion,

This Railway Budget for 1983-84 js the
fourth one in the series to inflict successive
doses of passenger fafe and freight in-
creases. When Mr. Kamlapati Tripathi
presented the Budget for the year 1980-81,
he proposed an imcrease, a hike in pas-
senger fares to the time of Rs. 73.31 crores
and a freight increase to the tune of Rs.
130.93 crores, *he total amounting to Rs.
204.24 crores. In the next year, 1981-82,
Mr. Kedar Pande presented his Budget
and he also did not fail to increase the

fares to the extent of Rs.
70.04 crores and the freight rates
to the extent of Rs. 268.22  ciores.

the total amounting to Rs. 338.25 ciores.
Again, Sir, Mr. P. C. Sethi,"whep he
introduced his Budget for the yenr 1982-
83, he also joined hiy predecessors and
increased the passenger fare to the extent
of Rs. 172.20 crores and the freight rates
to the extent of Rs, 88.85 crores, the
total amounting to Rs. 261.05 crores.
Now. Sir, the honourable Mr, Ghuni Khan
Chaudhuri has presented his Budgzey for
the year 1983-84 and hc has also increas-
ed the fare to the tunc of Rs. 178.90
crores and the freight rates to the tune
of Rs. 310 crores, the total amounting to
Rs. 488.90 crores. And, Sir, the hoaour-

able Minister has justifiey these increases .

saying that we need resources, that we
have to mobilise resocurces for the rehabi-
litation programme, and so on, Of course,
we need resources. For the track renewal
programme, we need resources; we need
resources for manufacturing wagons; and
we need resources for manufacturing
coaches, At the same time, we should
not forge; one thing. I do not want to
bring in politics here, but T want to pre-
sent the facts as they are. During the
Janata regime, when the Railway Budget
was presented by the then  Railway
Minister, Prof. Madhu Dandavate, for the
years 1977-78 and 1978-79 and 1979-80
there was no hike at all.  Actually.
only in the year 1978.79 there was a
small hike in the scason ticket fares.
Actually, there was a reduction in the
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changes for sleeping accommodation, So,
in contrast to these Budgets, there was
no hike at al] either in the passenger fares
or in the freight rates during that period.
But the successive Budgets presented by
this Government have increased the fares
and freight charges.

With regard to the track renewal pro-
gramme, Sir, of course, he has admitted
that tracks of o length of 15,000 kms. need
replacement and they are worn out, Before
the end of this plan, Sir, 1 am afraid, the
tolal fength of the worn-out railway lines
will be double this fizure. You have made
a provision of one lakh rupees as far as
coach is concern. These things are very
meagre. if we take into account our
needs. Sir, because the time at my dis-
posal is very short, T would like to point
ou; somc of the aspects which concern
my State, that is, the State of Tamil
~ Nadu. I am  very sorry to  point

out that my State has  been to-
tally. has been deliberately, has been
wanionly, neglecteq by the rtailway ad-
ministration. 1T do not want to criticise
the present Minister. But I would like to
tell the present Railway Minister that he
shou'd know what is happening and what
has heen happening so far. He should
know what are the grievances. Every year
a new Minister imtroduces the Budget. But
I hope the present Railway Minister, Mr.
Ghani Khan Chaudhuri, will present the
Budeaet for next year also. Therefore, he
should know what has happened so far;
so far_ as our State is concerned, no
provision has been made. My learned
friend, Mr. Mohanarangam, also pointed
out this thing.

Sir. vou know the Karur-Dindigni BG
lipe was includeq in the Budget. Of
course, we have been demanding thiz and
we have been fighting for it for so many
vears, The vear before last, when the
proposal did not find a place in the Budget
proposals, all the Members, irrespective of
their political parties, from Tamil Nadu,
made a joint memorandum and a repre-
sentation to the Prime Minister, Some-
thing took place. We got the proposal
sanctioned. But how much amount has
been allotted for the project. Karur-
Dindigul project? The total cost estimated
is nearly Rs. 42 crores. But how much
have they so far allotted? Sir, since Inde-

[N
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pendence this is the only line which has
been sanctioned. But how much have
they allotted and how much amount has
been spent so far? 1t is really paining my
heart. Qut of .he total cost of Rs. 42 ~
crores and 86 lakhs, out of this, w0 far,
during two years, only Rs. 3.72 crores has
been spent. And for this year, in this
Budget, a provision of only Rs, 1.75 crores
has bzen nude. I am not jealous of my
colleagues from the State of Kerala, That
is also my sister State. But I would like
to point out what has happened. Of
coutse, they have their own demands. But
T will gnote some fizures frem the book
supplied to us, entitled “Works. Machi-
nery and Rolling Stock Programmes of
Railways for 1983-84 (Part II)”—pazes
166-167. Here you will find that for the
proposeq new BG line between Ernakulam
and Alleppey, the total cost is Rs, 149
crores.  Of this, Rs. 7.2 crores has already
been allotted and hos been spent, and
again Rs, 1,7 crores has bcen sanctioned
for this year. So, for a project that
is to cost Rs. 4 crores, already
Rs. 72 crores been - spent during
two vears and again Rs, 1.7 crores has
been allotted. But for a projecy which is
to cost Rs. 42 <crores. oanly Rs. 3.72
has been spent. TIs it justiced? No. At
the same time you have to look into every
case, Whenaver the question of the State
of Tamil Nadu, the State of Karnataka
and the State of Kerala is taken up or
When it comes into the picture and when-
ever they take the figures into account,
they say that the Southern Railwoy has
been allotted such and such amount and
such ond such amount has been spent.
For the extznsion of Ernakulam-Alleppsy
new line. the total cost is Rs. 11 crores.
Rs, 1.4 crores has already been spent and-
now they have allotted only Rs, 1 lakh.
For douhkling of Yne betwern  Olavakkot
and Shoranur, the total cost is Rs. 8.7
crores, Rs. 4.7 has already becn spent and
an amount of- Rs. 24 crores has been
allotted. Again, T comec to Shoraur-
Alwaye section. The total cost is Rs. 49
crores. So far thev hove <pant Rs, 3.8
crores, and the balane of Rs, 27
lakhs has been fully . _.__ ‘his year.
Again. T come to Shoranur-Alwaye section,
The total cost is Rs. 3.57 crores. So far,
they spent only Rs. 25 lakhs. Now, in

Ve
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this year, Rs 1.6 crores have been allotted.
So, when we compare both the States,
Tamil Nadu and Kerala, my point is that
you have allotted Rs. 8.5 crores for the
State of Kerala this year but you have
allotted only Rs. 2.9 crores for Tamil
Nadu. Over the last three years, you
have -pent nearly Rs, 24.44 crores for the
State of Kerala but you have speat only
Rs. 5.3 crores for my State of Tamil
Nadu over the last thrce years. So, this
is discrimination. I know that many high-
ups sitting in many places are doing this
injustice. And when the General Manager
was there, he also did the same thing. So,
our State has been completey neglected.

Then, Sir, what is taking place? 1 would
like to draw the attention of the Minister
to this particular point. For the Karoor-
Dindigul line via Madurai, Tirunelveli and
Tuticorin, we have been fighting. The
amoun; that has been spent so far is
Rs. 3.2 crores. Where hag it been spent?
From Tuaticorin Harbour to Tirunelveli via
Maniyachi, that line has been constructed
But, Sir, that line has not been constructed
as per the original plan. This line does
not touch the Tuticorin station and it
never touches the Maniyachi junction. So,
they formed this line, Now, what is going
to happen? The goods traffic will move
from Tuticorin Harbour via Trivandrum
towards North. So, the line is completed.
And I am really very sorry to going out
this act; there is really a conspiracy in
the Railway Administration. And I quote
from page 28 of the Explanatory Memo-
randum on the Railway Budget. Here
they give the Expenditure—provision and
balance of sanctioned cost and also the
date of opening. Here, they say: Cons-
truction of BG line from Xarur to
Dindigul—72.9 XMs.; Parallel BG line
from Dindigul to Madurai—64.3 KMs.;
Conversion from MG to BG from Madurai
to Maniyachi—127.25 KMs.; Parallel BG
line from Maniyachi to Tuticorin and from
Maniyachi to Tirunelveli—60 KMs. Sir,
only the last part was spent., But what
about the date of opening? For all the
other projects they have mentioned the
date of opening. You say some year.
You say 1985 or 1987 or 1988. You tell
us some year. But, here it is very blank.
And you do not anticipate the date of
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opening because the projec( costs Rs, 42
crores, You allot every year Rs. 70 lakhs
or Rs. | crore. Then, they will take 30
years, That means, you arc going to
abandon the project. Yes, I am afraid it
is so because the Tuticorin Harbour has
new been linked with North India via
Trivandrum, and that line has been form-
ed, But no work has been started for
what we have been fighting. From Karur,
the construction work should have started
simultaneously. But that has not been
done. That work should have been started
simultaneously. Actually there was a ten-
der schedule for the construction of the
line—between Dindigul and Madurai.
That is the mid-section between Karur and
Tuticorin, There was a tender schedule
but that was abandoned wantenly. So, the
work has not commenced from this line.
So, what will happen is that it will take
years, That is why they have not men-
tioned the date of opening. For all the
other projects, they have mentioned the
date. For Karur to Dindigul. the date of
opening is blank. You kindly see the
Memorandum. So, what will happen is
that it is not going to come wup. Then,
Sir, the line between Tirunelveli and
Nagercoil was not demanded by our Kerala
friends. But due to some sinister design,
that was annexed to Trivandrum Division.
Bui we wanted it in our Division. There
was an agitation. Even your predecessors
came there. And our hon. Minister, Mr.
Jaffar Sharief also came there and he
made some promises but those promises
have not been fulfilled. But, what I am
afraid is that this present line which you
have constructed may also be annexed to
the same Division adding insult to injury
In that case, there wil] definitely be an
agitation, there will be a demonstration,
and there will be public agitation. 1
really warn you because T am afraid of
such a sinister design of annexing that
line. I do not charge the Railway Minis-
ter. But I would like to bring to the
notice of the hon. Railway Minister what
is going on there.

Now, about the suburban traffic, my
friend has also given some details because
the Railway Convention Committee only
ten days or ome week back visited Bombay
and Madras. There is huge suburban tra-
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flic. Just if you look at these photographs
you can see how there is overcrowding in
the suburban traffic and the traffic poten-
tial has increased from 78 million pas-
sengers in 1967 to 140 million passengers
this year. But the number of trains has
only increased from 220 to 260; only 40
trains have been increased. The total num-
ber of pagsengers travelling every year
has been doubled from 1967. So, the
problem is there. What should be done?

- There are 22 level crossings. Unless over-
bridges and under-bridges are constructed,
you canpot increase the free flow of tra-
fic of trains. Otherwise road traffic will
also be affected. The altemative is that
metre-gauge Jines should be converted into
broad-gauge lines. I would like to draw
the attention of the Minister to these
things because Members from Maharash-
tra are demanding something Members
from other States are demanding some-
thing else. But I would like to appeal to
ull tha= Members of the House coming
from different States that they should
know that the heartline of our State is
‘metre-gauge line running through Madras,
Villupuram, Trichy and Madurai, which
are metre-gauge lines. This is the legacy
of the British. The whole Railway network
was laid by the British in my State (Time
hell rings).

THE VICE-CHAIRMAN (SHRI SAT
PAUL MITTAL): Please wind up now,
you have spoken for 18 minutes.

SHRI V. GOPALSAMY: This line is
a metre-gauge line. At least you convert
this metre-gauge line to broad-gauge line,
at least from Beach Station to Tambaram.
That carries the main  suburban traffic,
This should be converted. The estimated
cost iz Rs. 52 crores and you kindly sanc-
tion the proposal. Otherwise the problem
would not be solved. The conversion
should be extemded up to Chenglepet, an-
other 30 k.ms. At least you convert this
line. The railway line from Beach Station
up to Tambaram, that metre-gauge line
should be converted into broad-gauge line.
From Vilivakkam to Trivellore, electrifi-
cation, everything is made possible but
there is no separate track to run the sub-
urban traffic. We mneed a separate track

General Discussion 398

here. An expenditure of Rs. 10 crores has
been estimated and only rupees one lakh
you have allotted for this purpose this
year, when Rs. 10 crores is the estimated
cost. This is most important, Otherwise,
we would not be able to run the suburban
traffic. (Time bell rings)

As far as the manufacture of coaches is
concerned, I would like to draw the atlen-
tion of the Minister to a particular point.
The Integral Coach Factory is the pride
of our country because you are exporting
coaches which we produce at the Integ-
ral Coach Factory. That infrastructure is
readily available for expansion of coach
factory. So, you will kindly consider that
proposal also and if you are going to have
another independent separate coach facto-
ry, you please give that coach factory to
one of the backward districts of Madras
like Madurai, Ramanathapuram or Tiru-
nelvelli. You may allot that coach factory
to one of these backward districts. (Time
hell rings)

As far as the welfare measures of the
railway empolyees are concenned, I would
like to draw the attention of the Minister
to one or two points. So far as coach
attendants are concerned every first class
coach must have one attendant. But in the
Madurai Division that is not taking place.
They should moreover be givem resting
rooms. Previously the TTEs were allotted
berths. Now up to 300 kms. they have
cither to keep on standing or they can it
only with the mercy of a passenger. So,
the previous practice of giving sleeper
berths should be restored. Then uniforms
and footwear should be supplied to gang-
men. The facilities in railway colonies
should be properly looked after. (7ime
bell rings)

Then there should be proper facilities in
railway hospitals. Especially in the Salem
railway hospital the mumber of doctors is
inadequate to look after the needs of the
railwaymen there. At least one lady doctor
should also be posted there. (Time bell
rings). Before I conclude, 1 would like to
5 P.M.

point out one thing. If I am wrong, the
Minister can correct me. This has appear-
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ed in the Press wherein the hon. Minister
is reported to have said that because the
loco running staff, the drivers, are driving
under the influence of ]iquor, accidents
take place. T do not know under what cir-
cumstances the hon. Minister has said
this. It has really pained amd it has actu-
ally troubled the mindg of the loco running
staff who are running the trains, They
have to work in excessive heat. Some-
times, they have to work for more than
ten hours. It has already been decided
that they shoulq not work for more than
ten hours. But sometimes, they  work
for more than ten hours. They
are working in  such difficult circum-
stances. I can say, nowhere, an accident
has taken place because the drivers
have been under the influence of ligour.
I do not know why such a statement has
been made. 1 hope, the Minister  will
come forward and clarify this.

THE VICE-CHAIRMAN (SHRI SAT
PAUL MITTAL): You have made your
point. Please comclude.

SHRI V. GOPALSAMY: Many discus-
sions are taken by VVIPs over Cocktail
parties. Why should these drivers be blam-
ed who are working day and night? Such
a statement should not have come from
the Railway Minister. This is the point
T wanted o make,

As far as Tamil Nadu is concerned, 1
would appeal to the hon. Minister to
kindly sanctiom at Jeast Rs. ten crores for
this Karur-Dindigul project. In regard to
the rapid transit system_ you have allo-
cated one crore. Out of Rs. 52 crores.
which is the total cost. you have allocated
only one crore. What will happen? This
will not solve the problem. I have given
the figures. Yon should sanction at least
Rs. ten crores for this year for the Karur-
Dindigul project, Otherwise. this project
will remain only in paper. As far as the
other proposals are comcerned, I hope, the
Railway Minister would have taken note

of it and T hope my request will be con-
sidered.

SHRY VISHVAIIT PRITHVIIIT
SINGH (Maharashtra): Mr. Vice-Chair-
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man, there is a very short point which I
want to make vis-a-vis the Railway Minis-
try. The suburban commuters of Bombay
have been asked and soon they will be
paying an increase of 130 per cent in the

fare, increase of 130 per cent. I do not say

that this increase is uncalled for. But we
have to view in consonance with the sla-
tistics provided about passenger traffic.
The passenger traffic has been increasing
by leaps and bounds over the last few
vears. Every year, one finds that more and
more passengers are iravelling by subui-
ban trains in Bombay, even to the extent thi
we are having deaths due to overcrowding
in these puburban trains. But the number
of ticket buying passengers is decreasing.
The revenue from the suburban trains Is
decreasing proportionate to the incrense in
the fares. Every time there is an increase
in the fares, there is a drop in the pro-
portion of ticket buying passengers. 1
would like to ask the hon. Minister whe-
ther it is a fact or whether it is not a fact,
that this does take place. I have come o
know from reliable sources that there is
an insurance agency working in Bombay
and this insurance agency charges Rs. §
per month from every passenger and allows
them to travel ticketless. These people
travel ticketless. When a passenger is
caught  he pays his fine and he recovers
it from the insurance agency. The insur-
ance company is more than adequately
covered. They are making lakhs and lakhs
of rupees and all these passenger; are
travelling ticketless.

PROF. SOURENDRA BHATTACHAR-
JFE: All passengers?

THE VICE-CHAIRMAN (SHRI SAT
PAUL MITTAL): He s talking about
those who travel without tickets. Not all.

PROF. SOURENDRA BHATTA-
CHARIEE: [Insurance cover for ticketless
travel.

SHRI VISHVAIIT PRITHVIIT
SINGH: This is all I have to say. I would
request the hon. Minister when he replies,
to elucidate on this.

SHRI KRISHNA MOHAN BHAMIDI-
PATI (Andhra Pradesh): Mr. Vice-Chair-
man, Sir, while associating myself with

)
i
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the views expressed by hon. Members in
support of the Budget, may I, with your
kind permission, place my own views so
far as the functioning of the Railways is
concerned with particular reference to our
region?

Sir, ours is a developing coumtry.
The railways are playing and still have
to play a very important and significant
role in shaping the economy of this vast
country. The present Railway Minister
with the cooperation of his colleagues and
other officials in the department is doing
his best to overhaul the administrative set-
up at the highest level by shedding the
deadwood and trying to give a new image
and dimension to the Indian railways.
When the Budget was presented, T had an
impression that the Railway Minister. in
his own anxiety or over-enthusiasm to re-
duce the gap between the revenue receipts
and expenditure, had resorted to the un-
pleasant necessity of increasing the passen-
_ ger fare and the freight charges.

[Mr, Deputy Chairman in the Chair]

After reading his reply in the Lok Sa-

bha_that the milways are in a bad shape

and there is no other go except to resort
to the increasing of the passenger fares
and freight charges, and after hearing the
interim reply of our State Minister for
Railways, 1 am quite convinced that the
Railway Minister is justified in imcreasing
the freight and passenger fares. But sub-
mitting himself to the criticism levelled by
some of the Members both from the Trea-
sury Benches and the Opposition Benches
about the increase in fares, particularly of
the season tickets, he has shown some
concession to the season ticket holders and
{he freight charges.

Sir, when we imcrease the fares parti-
cularly the first class and the second class
fares, o duty is cast on the Railways to
sce that minimum basic amenities are pro-
vided in the compartments, I would like
to quote ome example Howrah-Madrms
mail was at one time considered to be
one of the most prestigious trains. My
colleague was just now commenting that
while he was travelling from Howrah a
passenger from Mamgalore compartment
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complained to him that no water was
coming in the compartment. May I place
my own experience,

Sir, I bhad to travel by Howrah
Mail to Madras, I boarded the train
at Rajahmundry. In the compartment
that was allotted to me to board at
Rajahmundry, T found water was coming
from the toilets light and fans were not
working, fan and light wires were exposed
without any switches, This was the condi-
tion of the most of the compartments of
the Madras-Howrah mail. Most of the first
class compartments of this train and
Bokaro Express and FEast Coast Express
should be condemned. Evep animals
would refuse to go in those compartments.
T sugeest that ths General Manager of
the South Eastern Railway should travel
one day by the Howrah-Madras mail from
Howrah to Madras instead of travelling in
his special saloon. Let him travel perso-
nally so that he can see the sufferings of
the passengers.

Secondly, Sir, our Railway Minister has
placed before us that he has introduced
a novel system of reservation against can-
cellation (RAC). RAC system will become
juccessful only when the reservation quota
at the intermediate station is increased. A
waiting list passenger from the starting
point goes on travelling in the train and
if there is any cancellation that berth is
given to him amd not to the person who
boards from the intermadiate station. So,
for the benefit of the Intermediate passen-
gers, reservation quotas at all intermediate
;tations should be increased.

Secondly when we are making reserva-
tions at important stations. some system
should be evolved to restrict the number
of the wait-list passengers. They shouid
kmow how many wait-list passengers have
1o be listed. There are stations where
the waiting list of passengers goes bevond
200 or 300. They are collecting the herth
fares for the super-fast trains for air-con-
ditioned  coaches, second class ACC
coaches. Tn case of cancellation, the pas-
senger will not cet the berth fare and
superfa.t sarcharge also.
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1 am very happy that the Railway Min-
ister has introduced important railway
elecirification projects in Andhra region—
ie. from Vijayawada to Balharshah and
from Vijayawada to Gudur and between
Kazipet and Hydembad. I hope the Rail-
way Minister will introduce the electrifica-
tion programme from Vijayawada to Wal-
tair also. There is a constant demand that
the Godavari Express which runs from
Waltair to Hyderabad should be double-
engined and more campartments should
be added to cope up with the demand of
moie passengers. If it is not possible to im-
crease more compartments for that parti-
cular train, a new rail from Kakinada to
Hyderabad may be introduced. The rail-
ways are running a train from Vijayawada
to Tirupati which is a pilgrim centre. The
traia leaves Vijayawada at 9 Oclock and
reaches Tirumala in the morning and
again the train reaches Vijayawada in the
morning at about 5 Q'clock and is lying
idle till 9 PM. So instead of terminating
the train at Vijayawada, let the train be
extended up to Rajamundry or Waltair so
thai it will serve several disiricts in the
coastal area.

Vi.hakapatnam is fast developing into
an industrial area. A steel plant is coming
up there. When the steel plant starts pro-
duction, it will produce about 3.4 million
tonnes of Steel. T am happy that for meet-
ing the incoming and outgoing traffic and
for providing better facilities, the railways
have included in the present budget about
Rs. 26 crores and for the current year
they have earmarked about Rs. 15 lakhs. I
am happy that Rs. 15 lakhs have been
earmarked. My suggestion is that the Wal-
tair Division in the South-Eastern Rail-
way be linked with the South Central

Railway.

"Another suggestion 1 want to make is
that more railway zones be created making
the boundaries of the new zone co-termi-
nus with the boundaries of the States.
Regarding amenities to passengers, I want
to make one suggestion. The travelling
ticket examiners are now entrusted with
the job of clearing the uanauthorised haw-
kers and detect chain-pullers,
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MR. DEPUTY CHAIRMAN: That will
do.

SHRI KRISHNA MOHAN BHAMIDI-
PATI: That job has to be entrusted to the
Railway Protection Force or the Railway
Police.

With these few remarks, I support the
budget presented by the Railway Minister.

MR. DEPUTY CHAIRMAN: There are
many speakers and the time left is very
short. 1 would request Members to be
brief and not to take more than 5 or 7
minutes each to that we can call all the
Members; otherwise they will be dis-
appointed. Now Mr. B. C. Pattanayak.

*SHRI B. C. PATTANAYAK (Orissa):
Mr. Deputy Chairman, Sir, we are dis-
cussing the Railway Budget which has
been presented by hon. Minister for the
year 1983-84. I rise 10 support to Railway
Budget whole-heartedly. I would like o
extend my thanks to the hon. Minister,
the Railway Ministry, and lakhs of rail-
way employees for having given a remark-
able performance in the movement of
freight traffic and revenue earned from
passenger fare. -

Sir, a lot of criticism and comments
have been made against the raising of pas-
senger fares. But if you look into the re-
quirements of the railways and the way
calculation has been made, we will certain-
ly appreciate the Budget that has been
presented. Members, irrespective of parties
and the public all over India will certain-
ly like the budget.

Sir, the increase in the passenger fares
should not be the point of discussion. We
should look into the other aspects also.
Tt is really a matter of great concern that
the country is facing a serious crisis today
particularly on the economic fromt. Rail-
way is the largest public sector under-
taking. It is the life of the nation. The
condition of the railways has very much
deteriorated. Fhousands of kilometres of
railway tracks are in a very bad shape to-
day. They need urgent and immediate re-
pair. Unless old tracks are repaired or re-
placed, there is every possibility of acci-

“English translation of the original
speech delivered in Oriya.
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dents. The expenditure required for re-
pairing may be much more than the cost
of mew track. Therefore .it is better to re-
place them with new tracks. Unless im-
mediate measures are taken in this connec-
tion, I am afraid the number of acci-
dents may increase in future.

Old signal machinery should be chang-
ed. Most of the old railway bridges are
in' a very bad shape. In those places new
rail bridges should be constructed. Many
locomotives have became outdated. They
should be replaced forthwith, New ma-
chines and other ancillary equipments
should be supplied to the railways. | re-
quest the hon. Minister to make neces-
sary arrangements in this regard.

Coming to the prevailing conditions of
the coaches I am sorry to say that they
need immediate attention of the Minister.
Some coaches attached to the traing are
age old. Those coaches are not repaired in
time, All coaches do not have fans, ligh's,
and diinking water conmections.  Some
railway employees do not pay much atten-
tion to fill water at the stations. The com-~
plaints and requests of passengers to fill
water are not attended to by the railway
employees. The passengers of the long dis-
tance trains suffer during their joumey for
want of water. It is a matter of great re-
gret that the cases of theft and dacoits
are in increasing in the running trains.
Railway property is being stolen. Some
times railways have to pay high demurrage
charges due to this,

T am glad that the Hon. Minister of
Railways has given the slogan of safely,
security and punctuality. It is good if this
slogan is implemented in the Spirit it has
been given. (Time bell rings).

SHRI B. C. PATTANAYAK: Sir 1
have taken only one minute,
MR, DEPUTY CHAIRMAN: Take

one minute more,

SHRI B. C. PATTANAYAK: Why one

minutes Sir? Just now I have started.

But T must say, that whatever slogan is
given of whatever financial allocotion is
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made it will be of no use unless it is im-
plemented 3sincerely by the railway staff.
In this connection I suggest to the hon-
ourable Minister to mobilise various rail-
way organisation and all railway employe-
es in maintaining the security, safety und
punctuality. -

The slogan will be a great success if the
railway employees are sincere and honest.
They ihould be brought in the main-
stream for the improvement of railways.
At the same time 1 request the honour-
able Ministers of railways to be generous
to the railway employees. Their genuine
grievances must be looked into. Meetings
should be called and the problems of the
employees should be considered sym>a-
thetically.

It is necessary to safeguard the luggage
of the passengers. They are quite unable
to protect their belongings from dacoits.
They become helpless when they are at-
tacked by dacoits suddenly. The nail-
ways have to bear heavy amount of com-
pensation and demurrage charges. It i
the first amd foremost duty of the Gov-
ernment to safeguard the lives and pro-

perty of the travelling passengers. I am

happy that a sum of Rs. 15 crores has
been earmarked in the 1983-84 budget for
the security of passengers. I must say this
amount is very inadequate. This amount
must be doubled. At the same time I de-
mand that the existing number of 7000
personnel of Railway protection force
should be raised to 15,000. Unless this is
done, the railway property and the pas-
sengers cannot be protected.

1 would like to say a word about punc-
tuality. Once the passengers enter infto a
train, they have every right to reach their
destination in time. But it is really a pity
that the trains are not reaching im right
time. One of main reasons therefore i3
that the Chain pulling has increased. Some
ticketless travellers are deliberately doing
this. They pull the chain when their Vil-
lage or Town comes without bothering for
the comfort of other passengers. 1 am sor-
1y to say that in many cases the rail em-
ployees pull the chaim when the trains
reach their villages. In some parts of the
country the students are doing this. 1 re-

]
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quest the honourable Minister {o take
immediate steps to find out the persons
indulging in such activities., Severe action
shiould be taken against such person, Rail-
way Police should be posted to check the
incidents of chain pulling. If chain pulling
is stopped, the punctuality can be main-
tained.

Finally, I would like to say a word
abouat the welfare of the families of rail-
way employees. In order to bring about
greater devotion to duty, some more faci-
lities should be provided to them. Provi-
sion should be made for the appointment
of the children of the railway employees
after they retire from their service. They
should have a feeling that (he railways
care for them. Of course the employces
who do not have a good record of service
should be exempted from this facility.

With these words 1 conclude my speech.

"SHRI JAGADISH JANI (Orissa).
Mr. Deputy Chairman Sir, I rise to speak
a few words on the Railway Budget. At
the outset, T welcome this budget. 1 would
like 1o confine my speech to the prob-
fems of railways in Orissa. Before mak-
ing my point I would like to extend my
thanks to you for having given me the
'ODDOJ tunity to participate in the discussion,

8ir, 1 came from phulabani district in
Orissa.  This is a tribal populated district.
This district is lagging far behind in com-
munication. Thirty-Five Years have past
since. we achieved our freedom. But it is
a matter of great regret that no steps have
taken for providing rail link to this district.
Tt is rather unfortunate that the people of
myv district have not seen a train. How-
ever. 1 am glad that ~ the honourable
Minister of Railways has said in this bud-
get speech that a survey will be condocted
between Khurdha Road and Balangir via
Nayagarh and Phulabani. I request that
the honourable Minister to take imme-
diate steps for the completion of survey.
I am happy that if every thing goes well,
a line will be constructed between the
above mentioned places which will go via
my district, . . A e

*Fnglish translation  of the ox;iginal

speech delivered in Oriya.
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I would like to speak a word about the
proposed 160 kms. Talcher-Sambalpur
railway line. The Railway administration
carried on two surveys to determine the
financial viability and techaica} feasibility
ol thig rail link. But the construction
work has not been started on one pretext
or the other. Construction of this railway
line would be shorten the distance bet-
ween Northern Central India and the easi-
crn coast by nearly 470 kms and would
effect considerable economy in the cost of
transportation. The new  railway link
would provide a direct and for mwore eco-
nomical route to Paradip Port,

In the absence of the railway line thz
heavily congested  Jharsugada-Kharagpur
section of the South Eastern Railway has
1o carry the entire traific the eastern coast.
The sections between Jharsugada-Rourke-
la, Rourkela-Tatanagar, Tatanagar-Kharg-
pur, are over saturated. Unless Talcher
Sambalpur line is constructed. the main
traflic route between Jharsugada and the
Kharagpur would post a serious bottleneck
for free flow of traffic. Moreover, the
Talcher-Sambalpur  railway line would
provide a direct communication between
coastal orissa and Western Orissa, Al
present one has to tpuvel throngh the Sta-
tes of West Bengal and Bihar in order to
reach Sambalpur., The proposed railway
line is therefore vitally important in bring-
g about the much needed emptional
integration between coastal Orissa and
Western Orissa where a feeling of aliema-
tion has been smouldering for the last
three decades. In view of this I appeal to
the honourable Minister of railways to
take all possible steps to take up the cons-
truction work of Talcher-Sambalpur rail-
way line during the Sixth Plan period,

Now I would like to deal with another
important tine ie. 179 kms. Jakhapura-
Banspani Orissa is one of the leading
States as far as mineral resouyces are con-
cerned. Keonjhar district of Orissa is the
store of iron ore. The iron ore available in
this district is mainly export grade. This
area is called Banspani-Barbil sector. Iron
orc transported from Banspani by rail
gocs to Paradip Port vie Tatanagar and
Kharagpur and subsequently exported to

- d
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other countries through that port. Bans-
pani Jakhpurg rail link was planned main-
ly for the purpose of the fullest exploita-
tion of Iron ore and other minerals avail-
able in Keonjhar district as it would be
uble to provide easy tramsport. At pre-
sent the trains carrying iron ore to Para-
dip covers around 600 kms. as the traffic
moves in a circoitious route, Once this
line is constructed it will provide dirzct
link between Banspani and Paradip port.
This will also reduce the distance by at
least four hundred Kms,

The line has been divided into three
phases. The first phase is between Jakha-
pura and Banspani. The distance betwaan
these two places is only 23  kms. This
first phase was opened for traffic in 1980,
In the mean while the Ministry of Rail-
ways has sanctioned the 95 Kms. second
phase of this rail link between Daitari
and Keonjhargarh. But it is regretable that
the construction work has not been start-
ed so far. T request the honourable Min-
ister 10 start the constriiction work of the
second phase immediately. At the same
time I demand that the construction of the
third phase between keornjhargarh and
Bonspani should be sanctioned  during

the current financial year,
. -

- 'Then I would like to emphasise on the
construction of Korapur-Rayagada rail
link. T am happy that steps have been
taken for the construction of this rail link.
But the work is going on at a very slow
speed, This line has been planned mainly
for the purpose of meeting the needs of
the Aluminium plant under construction at
Pamanjori. in Koraput disirict.  More
over the absence of rail transpory facili-
ty in that tribal area has irritated the in-
habitants very much, The construction of
Koraput, Rayagada rail link will  help
those people very much, Therefore, 1 re-
quest thz Hon. Minister to expedite the
construction of this rail link., It should be
completed within  the time bound pro-
gramme. -

Another important point I would like
to deaj with is the establishment of a new
Railway Division in Orissa. Under South
Eastera Railways Two Thousands KMS,
of railway lines have been laid in Orissa.
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Out of that the maintenance of 600 KMS
of rail lines comes under Khurdha Road
Division. The rest 1400 KMS are manag-
ed by Waltair. Chakradharpur and Bilas-
pur Division. Waltair is in Andhra Pra-
desh, Chakradharpur is in Bihar and Bi-
laspur Jjs in Madhya Pradesh. As these
divisions are established out side the state
of Orissa, maintenance of the 1400 kms of
rait lines of Orissa has become quite im-
possible. If one more railway division 13
set up in Orissa, the railway line can be
given better attention, In view of this, I
demaud that a  new raliway division
should be set up at Jharsugada, Sambal-
pur or Rourkela in Orissa, T shall be
failing in my duty if I do not say a
word abont the tiains running between
Delhi and Puri. I would like to give
certain suggestion for the improvement of
these trains. Firstly I would like to =ay
about Nilachal Express. T am sorry to
say that thig train iy not at all maia-
taining its punctuality. The arrival time
of this train at New Dethi is 9.05 P.M.
But usually it arrives at New Delhi thre:
to four hours late. So the arrival time
of Nilachal Express is not at all conve-
nient for the passenger coming from such
a long distance. A mid night they fail
1o get any conveyance to go to their
destination. Therefore, I request the Hon.
Minister fo change the arrival time of
Nilachal Bxpress at New Delhi. Tt should
be fixed somewhere between 5 to 7
P.M. Sir, Dining Cars have not been
attached with Kalingh and Utkal Express.

The provision of water supply in these
two trains is very poor. Theft cases occur
in these two trains very frequently.
Due to these reasons. the passenger
suffer a lot. Both these trains are long dis-
tance trains. (Time bell rings).

Sir. one minuie please. Therefore, Din-
ing Cars should be provided in these two
trains. Night Police patrolling should be
provided in these two trains.

Sir, one suggestion T would like to
make regarding Nilachal Express. The
ticketless travellers are troubling the
passengers very much. They enter into
the reserve compartments second class three
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tier ang also into first class and A.C.
two tier. coaches. They occupy the seats
unauthorisedly and harass the passengers
travelling in those comparuments. There-
fore surprise checks should be conducted
in Nilachal Express so ag to protect the
passengers from ticketless travellers, This
train should run every day.

MR. DEPUTY CHAIRMAN: Yes,
please conclude now.

SHRI JAGADISH JANIL: Sir. please
allow me one more minute,

MR. DEPUTY CHAIRMAN: You have
made some good suggestions. Now please
wind up. Please conclude now. Good
suggestions  you have made. Thank you
very much.

"Mr. Khushwant Singh,

SHRI KHUSHWANT SINGH (Nomina-
ied): Mr. Deputy Chairman, Sir, before
1 utter acid words of criticism, 1 would
like to sweeten my remarks by a few com-
pliments.

The Railway Ministry deserves congra-
tulations on four counts. First, its achieve-
ment in [981-82 when they made a re-
cord revenue earning irain freight lift
amounting to 221.2 million tonnes.

This was an increase of 25.7 million to-
nnes yeilding an additional revenue of Ra.
300 crores. This was a very commonda-
ble achievement, It deserves congratula-
tions again for the fact that in the year
1983-84 this trend will continue Although
the freight lift wil} fall short of the tar-
get of 3 million tonnes, The net receipts
for 1982-83 will be higher than the years
before. T am glad that even in 1983-84
there is provision for an appropriation of
Rs. 850 crores to the Depreciation Res-
erve Fund, and the net traffic receipts will
be much highher than they have been he-
fore. Perhaps even more than these, what
you deserve credit for is that you have
made hard decisions 1o raise the fares and
freight rates, decisions that your predece-
ssors shitked from making.
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Now, S8ir, a few words of ciiticism.
The Minister himself admitted that the
Railways were in disarry, but he added
that this was due to the wrong policies
carried out by the Governments two years
before this present Government took offi-
ce. I do not think this criticism is either
fair or borne out by the facts. Jt may
be legitimate for you to hit the Janata
Government, but the statistics do not sup-
port your case. As a matter of fact, the
disarray in the Railways started in the
seventies, and you know full well that
this was due to the fact that although the
Railways had the capacity to carry a
certain amount of freight, the freight was
not being carried for a very, simple error
which has not been brought to the notice
of the House earlier. We introduced in
the seventies new BOX and BCX wagons
which would not couple with the old. wa-
gons which were screw wagons. Tt is un-
believable that the simple method of de-
vising ways where one set of wagons
made for one particular purpose would
not be linked to another set of wagons
was not thought of. So we had periods
of chaos where these wagons of the old
type were clogging the sidings and termi-
nals at various places, and it was only in
the ‘cighties that the simple decision to
have a whole train carrying only one
kind of wagons and an other carrying
ther carrying another set of wagons was
taken, This, believe it or not, was the
work of the former Chairman of the Rail-
way Board, Mr. M. 8. Gujral, who real-
ly broke through the impasse that had
been created in the carriage of freight. I
regret to say that instead of patting this
man on the back, your Ministry has
treated him in a very shabby manuper.
What it does to the morale of the civil
services can only be guessed. 1 do not
know what the Railway officials now think
about this matter. All I would like 10 warn
you is that this is a job for technocrats.
not for politicians, and T think it wouild
be best to allow technocrats, who can
sometimes stand up to you and say.
“You are making a mistake; don’t do it”.
to do the job. May I just use the words
of Soltykoff: if the people that you have
got keep on saying ‘‘yes, yes, yes”, they
will get you in a mess. T think you should
realise that when it comes (0 a thing like

-
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railways, it is these people who have the
experience of a lifetime, who can deliver
the goods, better than politicians who
make decisions because they want trains
to run to their own areas and considera-
tions like that. It has been reported that
your Minister has a somewhat inflated
ego. That is legitimate for all politicians,
but when it comes to working a thing
which is really beyond the ken of people
who have been brought up in politics, T
would submit 10 you quite humbly, that
you should listen more to youp civil ser-
vants working under you than to the poli-
ticians oy the Members of this House.

Now just two other points. We have
had a lot of debate on the feasibility of
introducing more 2lectric traction at the
expense of diesel traction. I think this
is legitimate, Although the piices of oil
are coming down, electiic traction is the
better answer to our problems, Praticu-
larly top priority should be placed on what
is known in railway jargon as the *‘gol-
den quardrilateral”. That is. the trains
running from Delhi to Bombay, Delhi to
Calcutta and Calcutta to Madras, and
Calcutta to Bombay. ’

I would like to make one last point.
You have not properly adverted to the
fact of the enormous indebtedness 0 the
General Revenues that the Railways has.
particularly to the  Development Fund
and the deferred dividend liability. These
are enormous sums. T would like to know
from you what plans you have to clear
these liabilities and in what time  because
as long as you have these millstones han-
ging around your neck, you will not be
able to have enough resources of your
own to plough back for further develop-
ment and expansion. Thank you.
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:

TR HT F )

SHRIMATI MONIKA DA5 (Keraa-
taka). Mr, Deprly Thairman, Si, thot M
the Railway Budget shows an inecrease I
fares and freight, yet it deserves appreci~-
tion as ig the prevailing circumstances
no better budget can be prepared, Rail-
ways is one of the vast and economica
departments in Indin where beggais ;o
rich people can travel. Performance of
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the Railways has a direct bearing on vast
sections of the people. But the public is
unaware of the physical and mental strug-
gle which a labour force of 1.7 millions
ang the Railway field management unde-
go 1o load over 32,000 wagons and carry
about 9 million passengers a day. India
has sophisticated signalling and electrical
equipments necessary for high density tra-
ction spread out in the midst of many
improvised areas. Frequent petty  theft
of railway installations and  rampant
chain pulling cause heavy losses in pas-
senger and freight operation. In this
year's budget, the farce for the monthly
season ticket holders of second class in
suburban trains should remain as last
year, because the commuters of second
class who commute daily to earn their li-
ving belong to financially weaker section.
By an increase in freight rates, the Rail-
way is not going to gain much, Many
factors mutilate against better wutilisation
of Railway assets. The three major asscts
of the Railways are the permanent way,
fixed instaflations the rolling stocks, both
locomotive and wagons, and above all
1.7 million workers, Since the man behind
the machine is very important, the larg:
force of workers should receive the prime
attention of the administration, otherwis:
all investments made in fixed or, moving
assets can go waste. Sir, I would like to
say that the administrative  machinery
should be strengthened to allow for a dia-
logue with various staff organisations from
different categories and staff spread on the
line, Railways can show a healthy trend
of improvement. A sincere effort can bear
better result to re-vamp the Railway ad-
ministration. But there is further scope to
economise in the expenditure of the Rail-
ways and also to improve the efficiency.
If the following steps are taken the Rail-
ways will be able to save some money
here and there.

The working-fields are-always in the po-
pulated areas of the country. It i8 not
understood why the Railways require a
separale medical department which has
an additional Member in the Railway
Board, more than 2300 Medical Officers
and a big force of para-medical person-
nel, the number of which may not be less
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than 25,000. This medica] department has
also many well equipped hospitals manned
by specialists. But this vast medical depart-
ment caters only for the Railway em-
loyees and their families. If the Railway
medical department can be merged with
C.G.H.S, then it will be wuseful for all
the Central Government servants of all
the areas where there are Railway hos-
pitals and dispensaries all over India. By
this way other departments of the Central
Government need not spend extra money
by way or reimbursement and also creat-
ing separate medical facilities for their
. employees all over India.

Non-practising allowance for the rail-
way doctors should be withdrawn, Every
Government doctors gels an average of
Rs. 250/- per month as NPA. If the Rail-
ways want to save some money, they
have to stop it. They should be allowed
private practice subject to the condition
that there will be no private practice du-
ring duty hours. Now they are using both
the sides. If the Government stops it
completely and allows them to practice
outside the working hours, they can save
some money on this account.

Thirdly, you give six passes to each
railway officer every year. They are get-
ting these passes for themaelves their fa-
milies and their servants also. Even as
Members of Parliament we do not get so
many passes for our children, We get one
for our spouse only during session time.
But the Railways give six passes to their
employees every year. They should curtail
this er they may give LTC like the Cent-
ral Government. They can cut down some
expenditure in that way. The fourth poiat
I would like to mention is about the wa-
gon-breaking in the running trains, That
is vety common in every train. So, I
woulg like to request the hon. Minister
that he should examine the possibility
of providing sufficient number of RPF
personnel. T know that the RPF person-
nel are involved in most of the wagon-
breakings. The Minister may not agree
with me. I am the wife of a Railway em-
ployee and 1 know what the RPF does.
They themselves are involved in these
breaking. So, they have to check thoss
RPF personnel who are on duty. They
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have to check these  wagon-breakings.
Otherwise this wagon-breaking is commoa
in rupning trains,

Then, Sir, there is the unnecessary
routine transfer of Railway employees and
officers, This is very common in the Rall-
ways., Within two years, they are trans-
ferring the workers and officers. In this
way, how much are they spending? On
routine transfers, passes and these things,
they are spending so much and they
should stop this unnecessary expenditure.
Then only they can earn some money.

Then, Sir, the labour problem in the
Railways is very important, The Person-
nel Officers in the Railways never tackle
the labour problems properly. The labour
working in the Railways are never trea-
ted properly by these personnel osficers.
The personnel officers should understand
the psychology of the workers, They
should understand under what  psycho-
logical strain these labourers are
working in  the Railways.  Sir,
the railway work i3 very hard, And that
work is done by the labourers, The offi-
cers just give the orders, The track main-
tenance and other jobs are done by the
workers. So, the personnel officer has to
look after these labourers properly. For
this, the Railways should start an intensive
training in Industrial Psychology for the
officers, And it should be understood by
them that the man behind the machine
is most important, And there should be a
time-bounq procedure for speedy redres-
sal of the grievances of the workers.

Then, Sir, T would like to congratulate
the. Railway Minister because the number
of casual Tabour employed in the Railways
has come down. There were five lakh
casual workers in the Railways. At pre-
sent, the humber has come down to 2.5
lakhs. And it has come down through the
Railway Minister's speciat efforts. It has
come down and it will come down more
if the Railway Minister pays more atten-
tion. About this casual labour, ¥ think,
either they have to give them permanent
jobs- or they should not take them.

Lastly, Sir, [ should congratulate the
Railway Minister for the pains he has
taken to improve the Railways. -
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MR. DEPUTY CHAIRMAN: Thank

you.

SHRIMATI MONIKA DAS : Sir, 1
must congratulate specially our Minister.
Mr., Jaffar Sharief, He is from my State
({nterruptions) 1 should congratulate him
for what he has done for my State,

MR. DEPUTY CHAIRMAN: Don

disclose all that.

SHRIMATT MONIKA DAS- Sir, the
long-standing demand of the people of
Karnataka for the conversion of Gunta-
kal-Bangalore metre gauge to broad
gauge has been met by the speedy comp-
Ietion of this work. And the Railway
Minister in his Budget had assured that
Hubli-Karwar and Miraj-Bangalore lines
‘are going to be broad-gauge. And they ire
telling that the Government has to start
the survey work for this. So, I request
the hon. Minister to see that this survey
work is completed as early as possible and
the conversion from meter gauge to broad
"gauge is completed early. Sir, the distance
.to be covered is only 800 or 600 Kms.
_That should be converted into broad-gauge
immediately. (Interruptions).

With these few words, Sir, 1 support
the Railway Budget. It is a very good
Budget in the special circumstances in
which it is presented. And if the Railway
Minister pays more attention, the Rail-
ways can do still better. Thank you, Sir.

SHRIMATI USHA MALHOTRA: He
has done so much for Karnataka. Where
do 1 go? He is not listening to us.
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SHRI B. IBRAHIM (Karnataka): At
the very outset, let me congratulate the
hon. Railway Minister for having present-
ed this well-balanced budget for the year
1983-84. Since the time is very short at
my disposal, I need not go into details.
Since fortunately the Minister from our
own State is here I would like to point
out a few important works which should
be taken up as far ag Karpataka is con-
cerned.

Number one, I should congratulate the
Railway Minister, especially the Minister
of State, Mr. Jaffar Sharief, for having
completed the conversion of Guntakal to
Bangalore line from metre gauge to broad
gauge.

Number two, in the Budget I have
seen that the Minister has agreed to con-
duct surveys for two lines—ie, from
Chikmagalur to Kadur and from Karwar
to Hubli. I would request the hon.
Minister to complete this work as early as
possible,

Number three which is very important
and of which my friend is aware, is the
Konbsn railway, The work started last
year. While participating in the debate
on the Railway Budget last year I had
requested the Railway Minister to start
the work from the other side—i.¢,,
Mangalore side also. They have started.
from one end. I would request the hon.
Minister to be kind enough to start the

[
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work simultaneously from the other end
also so that it could be over at an early
date, otherwise as per the schedule, it
should be over by 1991, but at this rate
if they take up this work, I am afraid it
will require another 50 years to complete.
I would request the hon. Mipister to take
up this work at the other end also. I
need not go into details as he is aware
of it

The next one is Jayanti Janata Express.
We have got only one direct train which
goes from Delhi to Mangalore—ie,,
Jayanti Janata Expresi. At present it
takeg nearly 56 hours and I have been
repeatedly requesting the hon, Mipister to
reduce the stops of thi§ train so that we
can reach Mangalore earlier, But noth-
ing hag come out so far. As I have
already said this is the oné and eonly
direct train from Delhi to Mangalore and
if they reduce the stoppages, we can reach
Mangalore early. =

Regarding the powers of the Railway
Police Force, I had raised this subject in
the last budget session also and for that
I received a reply from the then Railway
Minister stating that it will be considered,
but nothing has materialised so far.

Regarding the Mangalore railway
station, we had a wirtlesy station there
and our Mr, Jaffar Sharief {3 very much
aware of it and I have brought to his
notice also. At the instance of one Mr.
Chaturvedi, Assistant Divisional Manager,
Olavakot, that wirelesg station was com-
pletely stopped abruptly without any
notice and without any reason, and in
spite of repeated requests they have not
reinstated that. I would request the hon.
Miniser to look into it and reinstate this
wireless ‘station immediately ar the
Mangalore railway station. ;

Regarding placement of wagens at the
New Mangalore Port, there are two shifts
in the port timings—one from 8 a.m. to
5 pm. and the second one from 6 p.m.
to 3 am. I am told the Wwagons are
supplied at 12 midnight or ome o'clock
so that from 3 to 8 a.m. there won't be
any working hours and, as g result, the
leaders will have to pay domurrages. So,
T would request the hon. Minister €
look into this problem.
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Sir, on the 7the September 1982 I
received an intimation that I have been
nominated as a member of the Divisional
Railway Users’ Consultative Committee
for the Mysore Division, Sir, we are in
the month of March but till today I have
not received any initimation regarding any
of the meetings of this Committee, 1
would like to request the hon., Minister
lo enlighten us as to the powers and
functiong of such committees.

Then coming to accidents, my colle-
agues bave also pointed it out.... _=

MR. DEPUTY CHAIRMAN: Leave
that point now. That has been raised
already,

SHRI B,

IBRAHIM: Only one or
two things, Sir, e T

MR. DEPUTY CHAIRMAN: Say
anything of your State. ©Otherwise, leave
it. A

SHRI B. IBRAHIM: I have not re-

peated even a single point.

MR. DEPUTY CHAIRMAN: That is
all right. The time is not there, What
can 1 do? T

SHRI B, IBRAHIM: Sir, I shall be
failing in my duty in case I do pot con-
gratulate the hon, Railway Minister far
the bold action he has taken against the
Railway Board. My colleagues have
already congratulated him. "1 too join
them ang I should congratulate him further
for having shown the real powers of the
executive head. .

With these words, Sir, T fully support
this budget. Thank you.

ot fsarm AmawAm WMWY
(wgrang ) « WA vty wEieT,
§ g & wwd § & oww ¥ uw
Ay 3 ¥ fay =y & A fzar
7 ¥E a9 WOY TWE ¥ qX |
FET ATRAT § \ AfwR o § wyA
wreat ¢ fF qE | Aat s T
el agE W@ B TG T T A9
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/A 17, A woAr T H
faar & f& —

When a Member of Parliament makes
a demand, it is to be assumed that it is
the demand of the people.”
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TR oW AR AA &)
dfa a9 7 W aww, fow a9q
IAET MAT Ay N I@ a9q IRN
g FTEEd fgon 9 FEaw 9red
FT GEFO-ZEAGL FY ATEHA T 7 FTq7
o ok we W@ dw wig
foqq @&t ot wa  Avaga fzg
fr afee s ¥ st mwa w7 & &
FH Sgr 2Ema fwar ar sEy
gfs & oy | wfEw @z & fx
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N ug Fg1 91 & dWefge awim
H Freqw ¥ G F1 FW A
gt ¥ FgAE § SANr 1 oag
qTgETET §FC 99 MU AfFA ek



443  Bwdger (Railways) 1983-84 [ RAJYA SABHA ]
"o% T & 78 TEA ) W@ AW

[sY T® w7 qraEw]

qrg Y ag FF AT Al AT L
g At ¥ aifwaniz X@g awaefea
FET F @ I A SIET A @Y
Iq T9d qE FI AA4T q1 Wifaw
gg froar 9 @r §, T wATEE
¢ far o § AfFw 9udF a8 39
& gwr 0 TR qor war W oy
wgr Ty F omw w1 owww @
AT | RF AqTe WY A WO
T AT 1 XWd Ay St ¥ qwR
q¢ og wad faaay  fF @@ «0
=T A oswEwg § ORiE gwR

¥ ome wwg wem frgw s
® TR ¥ SEww fRar S

gaq w9 Hda 5 & q@ fga
w&n fF ger ¥ W Bw oSt A
o g & w9 fom a@ ®
S fagie @ @ mfeR w®
T X e § 1 ;@ =@y
§ 9% T wfywha) Yoz frar
T 8 i SR fgr W &=
milzgt #1 Iﬁﬁfi’q’rqq‘rél

General Discussion 444

wg < faar mr & | w@mr ¥

AFC ORI T, AHfAT
o FY mmmméama-nﬁg .
wgicay el gy FFAAt g | arqsga :
g ﬁua gdre n'{TfWETQI



445

@l g ST TEar & fewe awA
T FTY OF A w1 femr w0
WH §ga  waFAlECT  gEr g |
K ' & fewe §g@ @
WA Y gw g B ) oww fowd
1 R fem s afeg

o9 § AOFT A" Wa ¥ FT
gC frog & qow A fewmr =
£l

off gyawmfs @ Wy MW ™
9T W AT St mq'—:am?r
o A T § ]

Y W W q@qE G Fl
fFoar sfragr femr mr & 1 @
e #1 fomr ad semr s
aifgg 1 wOEl FTowrer Ry WY
e & =& warm w1 Wm0
W g fear sge & wwes &
ar e A X fFamr a9 ffvg,
e dFe wwm w froar Ad
WEAT AT ART 1 TTF qN- T
iﬂ’rﬂ?rfrﬁqﬁaﬁwﬁmﬁm
s o=fgw oy

w™E qrad & owoE e
I fagre 4 399 & "y 9y Afkag
otz T8 Fai ST & 399 avE | s
T amar £ @ S A
‘ﬂ'oqtﬁo %mﬁ?ﬁ?&@a’
F oam omfert ¥ & @ g
Wémﬁﬁw}ﬁmmé
wif e d e fel #
g §1 ww AR A A g
av IFHT 9aT g A @m%n
IR WeA Awew § Y 3w gy
FFAE FT g ?Rrﬁ?n:rgg
"iXo e ThHo &F A FT @mA
T F geel # ghra‘r%wenﬁv
& NY @ e & 9 g
1L A

P

?9!’14»171

Budget (Railways) 1983-84 [ 14 MAR. 1983 ]

General Discussion 446

Iygsafa #gew, wF am &
T ¥ d9g ¥ WY ®gAT  ARAT
g fF agi I TR A H F AT
g a8l W F I R @
TF &1 T wgl qgy T W )
qdg A H @7 THEY & Fgl W
e E e g9 oA S )
™ TR ¥ feow w9 #
o7 fasr g1 wifgg ) % Ay
g # ag ot wgm owwEw g
weA ¥ FATE ¥ BT WA
T wET § W awAr T AR
IqET F19 aga A afy & oW
@ R mmiﬁ'.a#wsa
SE O AR 1 (O (1o
mmagawwa“t :rs%a
™ am * fag ¥ W 1
FAT AT @

AT 1 UF oW & ATE S
afweze & 92 % o agrer & e §
JuEt Yog wlay SR aaa afe
FL¥ qaTe |aIFg3d e d
AT wieee geaw 159 gy ghaa
F @9 §gd wAA ;W
g T mw aifww w0 fem
arar & | gfomt ¥ 0@ fa@ dest
cﬁqwo omg‘rsrg,waﬁm

s g & F oWy W ufgw
afqg Fwtew gamar @ wEW  aga



Y47  Budger (Railways) 1983-84 [ RAJYA SABHA ]

[# T wag awam)

;
:
e
:

FR w H o frafeat g€ €
@y fF o s fasEr WF
agr o< Y fagfemai g€ § g9 s
g 5 agt | e o v & il
70 Wmg & fF w@d fag wm
g faed ofF ag gt ==
gt f& g @ F¥ g Sfaw
Fet faa @gr g ar A& 1 @ weal
% 19 § 399 7T 99 T GHET FLT

gl ®17 fawnr § st HEt
(st w1 ma @) SEEWER
ey, faelt g& &1 wF W Qv
oqfere a8t & 1

Gencral Discussion 448

st guawmafa : a1 @8, FEe
gg :

SHRI GULAM MOHI-UD DIN
SHAWL (Jammu and Kashmir): Mr.
Deputy Chairman, Sir, it js just like the
bigger fish taking and eating the smaller
fish, that just as allocation in the General
Budget is made to bigger States at the
cost of smaller States, in the allocation of
funds in the Railway Budget also when
it comes to smaller and backward States,
all sorts of constraints come up. That is
my point. Ag far as the figures and the
technical aspects of the Budget are con-
cerned, my friends ha%e taken s8 much
time daygs on end. I would only submit
that for the regional imbalance created in
this country, whatever the offshoots of
it are, mostly it is the Central Government
which is responsible. In 1980 I had
emphasised and submitted with much
vehemence that railway-line be extended
to Udhampur from Jammu. It was in
1981 that they were generous enough to
concede that point. But as far a5 alloca-
tion of funds is concerned it is too
meagre and you will see that jt will take
decades; to lay the line between Jammu
and Udhampur, And when we ask for
more funds, they say they have financial
constraints,. We welcome the rise in the

fares and freight. At the same time Wwe

submit, when you save money, please see
to it that these backward areas, tBe ufideim
developed States, are given fop priority.
In every country topmost priority must
be given to the Defence problems.
Udhampur is the biggest cerifre of mili-
tary personnel and equipment, and for
carrying military pérsonnel and eqillpinént
to and from Udhampur the quickest mode
i by train. So you have to see that our
State is not vulnerable to foreign aggres-
sion. You should expedite the matter
and if you think there are still constramt
you must make some arrangements to over
come it. The railway line must be ex-
tended to the Kalakot, Rajouri, Raisi
and the Vaishnodevi shrines. By this the
pilgrims to Vaishriodevi can get a lot of
facilities if you extend the railway line bey-
ond Udhampur. . .. (Interruption) Please
Madam Saroj Khaparde. This is neither
a gymposium nor a seminar, We have
the constitutional duty to express and

a

LR
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ventilate our grievance and put forth
our demand and it is the constitutional
obligation of the Central Government to
meet our demands and if they o not meet
them, then, it shall be—God forbid— at
the cost of the defence of the country.
As my friend there has rightly pointed
out, if there is one part of the country
which is weak and economically under-
developed, ‘the whole country suffers.
Perhaps you realised it by now.

Then the question is about the ralways
from Juggar Kotli to Riyazi and then
beyond to Rajouri. From Rajouri we are
going to construct an alternative route to
Kashmir , You cannot have this railway
ling because the survey is yet to be done.
I would request you, please have the
survey done this year so that the matter
can be taken up next year.

I had written a letter to the Railway
Minister on the 5th Janvary with regard
to their contribution to the read trans-
port corporation  funds. He has been

* kind enough to tell me and 1 have receiv-
ed a letter from him just today that they
have released certain funds, They are
proposing to release a sum of Rs, 99
lakhs and out of this amount a som of
Rs. 82 jakh has already been released in
favour of the road tramsport corporation
of Jammu and Kashmir State because
under the Road Transport Corporations
Act, under gection 23 the Central Gov-
ernment has to go to their assistance
by providing the sufficient funds. Here
the Central Government miss one thing.
T have not been able to understand the
rationale behing that point. Tt is that the
Northern Railway out agency for years
in the past is in the hands of a private
firm, namely, N. /D, Radhakishan and
Company. It continves to be so even
now. First it was your statutory obHga-
tion to assist the State Road Tranmsport
Corporation by saying ‘No’ to that com-
pamy and allotting this out agency to the
Road Transport Corporation of the State.
Now the funds are also there in thay co-
peration. It becomes your commercial
duty to see to it that the unit is viable and
it does not suffer from any loss monetarily
As far as the out agency of N. D.
Radhakishan «nd Company is concerned,
I have repeated it so many times here and
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1 am going to repeat it in future also. I
will not leave it like that, From Jammu
lo Srinagar the transport is nationalised.
It is only the Rouad Transport Corpora-
tion of the State which can ply its buses.

on that route. No private operation can |

do that, As far as trucks are concerned,
our Road Transport Corporation has the

biggest fleet in the whole of northern
India.  This company N. D. Radha
Krist. n  and Company does not have

even a single bus or truck, Still it has
the out agency with them. We have not
been able 1o understand the .rationale
behind jt. Tt is not only that we are
losing a good amount at the hands of
Railways, we are suffering from so many
other handicaps. Ouor main industry is
tourism. Thig company hag only one
office in Srinagar whereas our Corpora-
tion hag so many offices, For reserva-
tion, the person comes to Jammu, he
finds there is no reservation. He has
paid the amount, but there is no reserva-
tion. There is no list of reservation, The
Jammu Station Staff complain that they
thave not received any list for the last
fortnight. That is  another ftrouble.
Kindly see to it that this mischief is
undone.

Secondly in 1974 the Railway Minister
was kind enough to come to Jammu and
there he had ordered about the reserva-
tion for thesg passengers who are not
able to reach Jammu in time. There are
two trains from Jummu leaving at evening,
One is the Jhelum Express which leaves
9.25 and the other is the Janata which
leaves at 10.30. I had twice given notice
of & Special Mention about the blocking
of  our National Highway. But you
were king enough not to allow it, The
fact is that the road gets blocked gene-
rally in winter and in summar also when-
ever there is rain. You will not believe
me when I say thig unlesy and until you
see it yourself. As far as these Ministers
are concerned, they can fly from Delhi to
Srinagar and back and so, they won’t
know what havoc it causes to the general
public, particularly the tourists, But I
will come to that a little later. Here, Sir,
I would like to suhmit that when the road
iy blocked, when the passengers are held
up and when they cannot reach Jammu,
they can not catch any train in Jammu
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SHRI GULAM MOHI-UD-DIN

on that date. In 1974, the then Railway
Minister, as I said wag kind enough to
order evalidation of the tickets issued
to these passengers. He had at that time
issued orders to the railways to revalidate
these tickets if the passengers could get a
certificate from the tourist officers at
Jammu that this particular bus or taxi
could not reach Jammu in time. In that
case, the ticket could be revalidated. But
in 1979 the Railway Board stoppeq this
thing,

SHRI C, K. JAFFAR SHARIEF: That
is from the Srinagar side?

SHRI GULAM MOHI-UD-DIN
SHAWL: Of course, from that side
They stopped it for reasons best known
to them because when things are like this,
when they are in a mass, you do not
know what they do, So, our Minister
submitted last year a letter to the Rail-
way Minister asking him to see to it
that these tickets of the passengers these
tourists, are revalidated whenever the buses
or taxi do not reath Yammu in time.

Then, Sir there is the question of the
Jhelum Express which never “reaches
Delhi in time because it starts from
Pune. Previously it used to start from
Delhi and it was in fime. You know,
the trouble is because the train starts
from here 3t 9-25. 1In fact, all the Mem-
bers coming from the State of Jammu and
Kashmir had submitted a memorandum
to the Prime Minister in this connection
and had requested that the timings
should be changed so that Jhel-
um Express starts from here at 7.00. But
that has not been considered as yet.
Anyway, you can start the Jhelum Ex-
press from Delhi. From Jammu no
train is late. But the trouble is that when
the passengers reach Jammu, they reach
at 12600 or 1-00 p.m. next day and, at
that time, they cannot reach Sripagar and
they do not want to stay in Jammu
especially in the hot ‘season, and they do
not want to stay enrout to Srinagar too
They have come for Kashmir and they
want to leave for Kashmir the same day.
But they are late and they cannot reach
Srinagar that same day. Our submission Is
that you should be kind enough to change
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the timings of the Jhelum Express and, at
the same time, to start it from Delhi so
that it reaches therc early in the morn-
ing.

Then, Sir so far as the northern part of
India ig concerned, it is cold. But bed-
rolls are not provided to the passengers
beyond Delhi to  Jammu, We do not
under-siand this at all. If you run the
railways on commercial lines, instead of,
say, five rupees, you can charge eight
rupees and provide these bed-rolls to the

passengers. But they do not do thig and
the passengers suffer or  badly because
they have to travel during the night.

Then, Sir, there is the Janata Express and
other Expresses also are there, All these
traing are having no AC or First Class.
Kindly provide them also. (Time bell
rings) Sir, 1T am only submitting important
points and I am cutting my speech short.

Then, Sir, there is the question of
catering. From Delhi to Pathankot you
will find the it is only at Pathankot that
the railways are doing the catering service.
At all other stations, this job is done by
the commercial concerns, by the private
persons, and they flecce the passengers.
We know what have they cause: A
poor passenger gives a tem-rupee note to
the private caterer and the man goes
away and all  these passengers suffer
becaste of this. You should give this
catering to the Railways and snateh it
from private persons. Kindly double the
Ambala-Jammu railway  track. ... (Tunc
Bell rings). 1 beseech them to see thatour
demands are met. It would be far better,
because we mainly depend on tourist in-
dustry. As -far as trade and industry are
concerned, you know, we suffered a lot
and the common people suffer a Jlot
because the Railwayg have no satisfactory
arrangement from Jammu to Pathankot
In Jammu itself, as T submitted before
you, there s no feleéommunication office.
It suffers from other inconveniences.
Telecommunication is nil in Jammu., 1
do not know how far it is a fact, because
it is all technical. Whenever T ask them,
“Could you not give a signal to Ambala?”,
they say, “We have none—no tele-com-
munication system at Jammu” or it is in
bad shape,

Then, Sir, on the question of housing.

Fa
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MR, DEPUTY CHAIRMAN: Do pot
repeat. That you have already said.

SHRI ~ GULAM  MOHLUD-DIN
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MR. DEPUTY CHAIRMAN: Now,
the discussion is complete, The Railway
Minister will reply to the Debate tomor-
TOW.
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The House then adjourned at
five minites past seven of the
clock till eleven of the clock on
Tuesday, the 15th March 1983,
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